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DISCUSSED ON THE WORKING OF
THE MINISTRY OF INDUSTRIAL
DEVEL.OPMENT AND THE DEPART-

MENT OF SCIENCE AND TECHNOLOGY

SHRIS.S. MARISWAMY (Tamil Nadu) :
Sir, I hope that I would not be asked to sit
down again; I have already done ten times
to yicld the floor to my good friend, Mr.
Rajnatain. Sir, we have been presented with
the Report of the working of the Ministry of
Industrial Development for the year 1973-
74. The very first paragraph itself would
present a dismal picture, which I must say.
But I really admire at the hon. Minister that
when there was a decline in the growth
rate by eight per cent last year, he is very con-
fident i the second paragraph that the posi-
tion would be changed in the coming year.
1 do not know, Sir on what promises
he has based his hope. If it is a pious
hope, I will also join with him in praying to
God to sce that his hope materializes. But
what wer. the reasons for the decline in the

growth rate @ Have those reasons disappear-
ed now ? Are they still there ? How is he
going to  overcome these difficulties ?

read this Report thoroughly and there i1s no
answer to that. There are so many long-
winding sentences. But, unfortunately, it
does not give me confidence as it does give
to the hon. Miniter that in the next year,
he would turn the corner. There are so many
reasons attributed for the loss. One 18
power shortage. Second one is shortage of
coal. Thirdly, labour, etc. etc, While his
his Ministry is bemoaning all these things,
here is another a sister Minister in the same
Government, the Ministry of Heavy Industry—
[ am told that they have 14 major industries
under their purview-which have, within the
past one year, not only turned the corner but
also made good the loss. [ am told from re-
liable sources that in the past one year, 14
industries came uider their purview and
these industries had incurred a loss of Rs.
13 crores during the year 1972-73. Now,
they have not only made up the loss but made
some profit also. [m 1973-74, these very
industries earned a profit of rupees 8 crores.
And, now T am told that they have got
a1other laudable objective, that by judging
‘3 performance in the last three months, they
nay reach the targets. To make it more clear
10 the House, let me read it out. In January,
1974 the net production was to the tune of
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Rs. 33 crores and the target was Rs. 40 crores,
That means the percentage of fulfilment is
95 per cent. In February their production
was 41.6 crores and their target was Rs. 42,7
crores, That means they have come to 98
per cent of fullilment. In March this year
the production was Rs. 69.3 crores and
the target was Rs, 58.8 crores. That means
they have exceeded the target and the percentage
of fulfilment is 119 per cent. .

Sir, when one Department is making heavy
profit or one Ministry is making huge profit
and is giving a very encouraging picture
how is it that the other Department under
the able guidance and leadership of my
good friend, Mr. Subramaniam should incur
losses. The promises that he has made do
not seem to be realistic. I wonder how he
is going to fulfil his expectations in the coming
years. Sir, before I go further into the
matter, 1 would like to have a clarification

from him which he can give in his reply. I
want to know what the Government of India’s
industrial policy is ? The policy that is in force
was drawn up 25 years ago This policy is
stillin vogue. Does it not require any change ?
Or, has any change been made in it ? Does
it suit the modern conditions ? If 1 re-
member correctly I made a serious charge
last time that if somebody applies for an in-
dustrial licence it takes nearly 3 to 3} years
for him to get a yes or no reply from the De-
partment. Again the application for obtain-
ing capital goods takes another 1 to 3 years.
There was a study made by the Planning Com-
mission as well as by some Ministry. The
Hon’ble Minister stated that he was examin-
ing the thing and he would come out with
a scheme that would shorten the period of
delay. Accordingly he had announced a
policy and a scheme and created a secretariat
of industrial approval whereby it was stated
that there will not be any delay for setting up
medium and small industries.

2158 old applications are among the
large number of applications for Industrial
licences disposed of by the Secretariat of Indus-
trial Approvals and other Committees like the
Foreign Investment Board under the new
licensing procedure in five months. The
number of applications was brought down
from 3,848 pending in November 1973
to 1,690 on Aprilt 1, 1974. 1 wonder
what happend to the previous applications



109 Discussion on the

working of Mmistry of

that were made previous to November
1973 What happened to the backlog? Is
there any scheme envisaged? It was stated
that the applications entertained after Novem-
ber 1973 would be disposed of withun 90 days.
But, what about the applications that were
submitted before November 19737 What
about the backlog? What 1s the number of
total applications which 1s pending now for
several years? All these things are not clear
When you give the reply. kindly make these
things clear

Secodly. I would like to know what the
real ndustrial policy 1s” At one stage Yyou
stated that this 1s the industry which should
g3 to the State sector Shortly thereafter you
stated that i1t should not go in the State sector
but it should go in the joint sector In the same
breath you stated that 1t should not go in the
State sector or the joint secto= but that tt should
goin the private sector Moreover a siand
when the elections approach, the policy also
become- flexible At the time of elections so
many changes are made overmight You know,
Sir, that there 1s a hue and cry from all the
States for the establishment of nylon factories
Some time back the Government of India
tho 1g'1t that the State units must be given per-
mission to start nylon factories in the joint
sector and as a result, 13 states apphed for
letters of intent to the Government of India
The Government of India discussed the matter
1n a2 Cahinet meeting and the Mustry of Petro-
leum and Chemicals Minsstry of Industries
and other concerned Ministrtes put their heads
togaether and gave approvalto 13 State Govern-
mant projects and Letters of Intent were given
to them All of a sudden it was made clear
to the State Governments that simply by 1ssuing
letters of intent to them 1t does not follow that
licences arc given to them The letters
of intent were given 1nd on the basis of the
fetters of intent many State Governments start-
ed work They have sent people abroad got
collaboration agreements and they also chuse
sites and made all the preliminary arrangements
at a huge cost In between they would have
made at le1,t hindred trips to Delhi and 1 do
not know how many trips the hon Minister
must have made to the respective States But
what they thought to be correct in 1972 how
could 1t underg> a change 1in 19747 How did
they go back to their planning? There s a big
story behind it  Todav the total capacity of
nylon in the coun.ry s about 13,000 toanes per
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year which is not sufficient according to the
estimates of the Planning Commussion as well
as the Petroleum and Chemicals Mimstry.
There are only three big monopoly houses or
monopolists m that industry—they are the
J Ks the Modis and the Birlas and the largest
producer i1s the J K which controls ncarly 30
per cent of the total capacity and soon after
this letter of intent to the J Ks, the Modis and
the Birlas they landed in a very big way in Delhi
and I do not know how they were able to con-
vince the hon Mumster himself the Planning
Minuster and the Mimster of Petroleum and
Chemicals Thev tried to sabotage the scheme
and they have almast stcceeded and 1 can say
it that the Government of India actually yielded
to theu pressure for reasons known and un-
known So far as the reasons known to us
they came out 1n a big way to help the Congress
Party both in the recent elections as well as tn
the previous elections and they helped the
Congress Party to a great deal with the result
that the Government of India has shelved the
State proects and kept them m the cold storage.
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I do not know there is any possihility that
thev would sce the hight of the day 1 am told
that 1n the recent U P Elections trey divided
U P into 74 zones and the 74 Congress 20 1es
were a hed to prepare souvenurs on the eve of
the election So many souvenirs were published
The main 1dea was to collect adv. rtisements and
the major contrioutors of adverticements were
the J Ks, the Birlas and the Modis 1fa small
umt in an dustry run by somecedy gives
advertisement to a newspaper, that amount 1s
not taken as revenue expenditure, 1sit taxable®
when this Congress Samit1 started publishing
the souvenir—I believe they published nearly
80 souvenirs 11 three languages, Enghish, Hind:
and Urdu, each souvemr of 240 pages and each
page ot an advertisement cost atot t Rs _000—
tie J K dustry was the major contribitor
of ad/ertisements 1 would like to have an
answer from the hon Minister whether 1t 1s
true or not that the J Ks, the Birlas and the
Modis wrote a letter to the Department of
Company Affairs asking whecher these adver-
nisements could be taken under ‘Revenuc
Cxpenditure’ The Department of Company
Affairs gave a ready consent  As a mattcr of
fact, I was told one Friday evening the lettcr
was despatched Theletter wo Id have ttken
3 days normally to reah Delhi because of the
best postal services of the country As a matter
of fact, [ received a letter in Delhi today which

il
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was posted 15 days earlier from Madras but
this letter, I do not know how 1t reached Delln
m two days’ time The letter arrived on
Sunday and on Monday at 11 O’clock the order
was passed by the Company Affairs Bepart-
ment that the advertisements will be treated
under ‘Revenue Expenditure’ [ want a cate-
gorical reply from the Mimister Thehon Minis-
ter comes from Madras wherefrom 1 also hail
there 1s a paper called SUDESAMITRAN
The paper 1s owned by the Congress(R) 1
do not know whether my good friend Shn
Subramaniam is Director there or not but some
of this good friends are Directors If you look
at the paper, you will find everyday big flashing
advertisements appearing from one of these
three houses, } K Modiand Bitla These ad-
vertisements are not given either to HINDU or
some other paper which has a latger circulation
It 1s given only to SUDESAMITRAN | do
mind the ruling party making use of these houses
Ln a way it 1s also socialism as they take money
from the big houses and distribute it among the
workers and the paper | do not mind about
1t But s it fair on the part of the Miustry to
give Letters of Intent to those 13 Statesand then
take them back after a year or so ? The State
Governments spent lakhs and lakhs of rupees.
They sent a n.imber of their o h.ials to Dcelha
and sent them cven abroad to find foreign col-
laboration Later on the Ministry justified it by
saying that the Palnning Commussion consider
it as a fuxury item When did they get this en-
lightenment like Budha ? At the time of 1ssuing
Letters of [ntent, did they not know that it was
1 luxdgiy item ? It 1s a manpulation of big
house, that the Letters of Intent were with-
drawn

You will be surprised that J K Indus-
ries people came and claimed that there 1s no
need of any frreign collaboration and that they
hive d=veloped science in their own research
centre in such a manner that thev can depenc on
mdigenous knowhow [ was told so, I do not
know. The Minister can correct me 1f I am
wrong The research centre was opened by
the same hon. Mimster and within a year's
time they have acquired technical knowhow.
This 1s what they came and told And this
g ltbl Government of India has also accepted
the story that they have developed and brought
al this technology 1n a year’s time The Petro-
cleum and Chemicals Minstry T am told, had
doubt about that claim. So they wanted to
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make a study and they appointed a small com-
mittee of experts to find out whether J K
industries have really developed this technical
knowhow They appointed a commuttees consis-
ting of representatives of Engineers (India)
Limited Directorate of Technical Development
Muistry of Science and Technology and Plan-
ing Commussion, with Technologist from Eng-
neers (India) Linted as Member-Secretary.
What happened Jater”? Sir, this Commuttee met
Jor4 times They prepared a reportand the
report said that J K Industries have got the
techmcal knowhow and that we could depend
on the indigenous technical knowhow Now
the Secretary who drafted the report was appoi-
ted in the JK Industries itself on a salary
8 times more than what he was getting in
Engincers (India) Limted Am [ nght or
not ?Is i1t not an open corruption ? Has the
Government of Indta accepted this report ?
This 1s what 18 going on in the country

The next major point about which 1
would I1ke to know 15, what s their policy really
Lasttime, 1 believe, when there was a conference
of the Industry Ministers here, some Minister
raised certam points that we want a clear cut
policy to be spelt out by the Government of
India as to which are the industries that they
set aside for the joint sector, which are the
industries that they set aside for the public and
State sector etc  Upto now, nothing has come
out I do not think Government of India 1s
contemplating to spell out a clear cut policy
because, as [ said earlier they want to keep this
public enterprisc on one side Mind you the
public enterprise or the public sector has got to
its credit not even a single consumer item
They have taken more than 48-50 big industries
They do not have a single consumer item 1n the
public sector That 1s given to the private
house because the private house can loot the
public They can also loot the public for their
election purpose Why not they take up small
industries, medium mdustries that cater to the
needs of the consumer ° They dare not touch
it becausc they are afraid of antagomising the
48 houses or whatever the number I do not
know My good friend Mr Bhupesh Gupta
would be knowing how many houses are in the
country that control India So that i1s one side
of the picture

Now. there 1s another important factor
We have lost all our intcrnational markets n
the world The only foreign market we have 1s
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Soviet Russia and other East European coun-
tries One day wh-n they say that thev would
need no more gruds from India I do not know
how we can recapture the other markets in
Western Europe, US A 1nd South East Assa.
I do not mind theirdepending upon Soviet
Russia entirely tut how far would it be ad-
visable ?

What about other commuodities which
could fetch foreign exchange to us 7 There 1s
for example cement which we can sell abroad
There 15 sugar which we can sell abroad What
are we domg a“out these things ? Now, 1n
Madras we have three coment factories, One
1s Dalmia. the second is Chettinad Cements ana
the third 1s Indiyv Cements The Chettinad
Cements have airady closed down for want of
coal Dalmia 1s also on the verge of closure and
India Cements have closed three of their cight
kilns What has the hon Mimster to say about
this 7 Has he made anv  arrangements for
shuipment of coal to these units so that they do
not have to closc down for lack of coal ? Sir,
coal 1s produced at one centre and 1t has to be
carried by the Rulways and there are many
bottlenecks tn betwaen  Th: Government of
[ndia, the Railway Ministry and the Industrics
Mustry have n  taken any serious view of the
situation The tital capacity of all the three
units 1n Madras 1s 34 million tonnes out of the
country’s total «ipacity of 18 million tonnes
If these thre= uuts are closed down then we loce
3% muhon tonnes of cecment every year Now
iIf you want t» rt a factory of thiskind the
cost would come to more than Rs 8 to Rs 10
crores and [ am doubtfil whether any
enterepreneur » ould come forward to put
up such a factory Thercfore the Government
should sece that thzy get proper supplies of coal
to carry on thair prodi ction

There is another point on which [ want a
cutegorical answer from the Minister  There 15
one Infian  Aluminr m Company mm which
ALCOA of Cansda has 2 major sharcholding
That 1s, this .compiiy s a foreign-owned
subsidiery company an’ it 1s going to be given
a hicence for producing 3 000 tonnes of Cathode
Block whereas 1ts captive requirement 15 only
1500 tonnas Fust of all, why should 2 foreign-
owned subsidiarv company be licensed to pro-
duce this item at 2!l when several Indian en-
treptencins are willing to tike 1t up and when
the Govetnme~nt policy 1s to encourage Indian
entrepreneurs ? Licensing a  foreign-owned
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subsidiary will mean Gran of foreign exchange
by way of repatriation of profit by the forcign
company who holds a share in the company
which n this case 1s ALCOA of Canada  Secon-
dly, this 1s a matter which should kave been
according, to the 1ules referred to the MRTP
Commuttee but thcy have very conveniently by-
passed the MRTP Comnuttee ‘ihy was that
done 7 1 am not going to refe to the bazar
rumoars but I would like to get a clanification
from the hon Minster 1n this regard. A parti-
cular company applied for expansion of pro-
duction of Cathode Blocks but 1t was not per-
mutted but this company was permitte 1n spite
of the fact that a foretgn company has a major
shareholding sn 1t and 1t would 1epatriate the
profits out of the country This 1s a thing on
which the hon Mimster should throw Irght

Lastly, before I sit down, 1t 1s my duty to
bring tothe notice of the hon Minister how
some of the Congress people themsclves feel
about the lethargic attitude shown to the nylon
industry. T would like to read out from a
letter written by one of them It says here

“The 1ssuc ndeed s very clear and any
delay in this regird s bound to be mis-
construed as vet another instance of vacil-
lat on promptcd by lobbying of the monoply
hoises I am sure with your shrewdness and
pe ception you would be more than ~live to
this aspect of the matter and would like to
shield the Go ernment from such a charges

The letter clearly says that the monopoly
houses. the Birlas the Modss, the J Ks are lob-
bying and are stinding n the way of licences 1n
this industry b ing granted to others The letter
has ben writtc by a Congress Chief Mimster,
Mr. Devray Urs  The letter has been written
t» whom ? It Fas been addressed to the hon.
Minister, Shrr Subramaniam, himself T do
not know whether he has replied to this letter.
The Congress Chief Minuster humself ha- written
th* Litter to Mr C Subramaniam, a copy of
which T am ready tolav on the Table of the
House, saying that this will mislead the country,
saying that thc Gove.nment of India are m the
hands of big business houses 1 do not know
whether Mr S ibramaniam has recerved the let-
ter and he s replucd to it,but this has come to
mv knowledge It 1S a very serious matter
The country is very much agitated over this If
the country’s fate 1s to be entrusted to haif a
dozen big business houses, the Government
should come forward and say that they are
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stooges of big business houses and they are not

for the people If this 1s called socialism they
should say so

THE VICE-CHAIRMAN (SHRT V B
RAJU) Beforel call the nextspeaker 1would
mform the House that there are thirteen spea-
kers on the list and [ would raquest the Mem-
bers to co-opecrate with the charr by Irmuting
therr speeches to 15 minutes each Otherwisc
the House will have to sit very late Dr
Chakrabarty

DR R K CHAKRABARTI (West Ben-
gal)  Mr Vice-Chairman Sir, I am sorry to
start wit a very serions rumark because I have a
great doubt 1n my mind whether our country 15
progressing industrially or we are going back to
the stone age  The basic ingredients or requure-
ments for industrial development, in my opinion
are the following factors, viz power machi-
nery, raw materials techmical manpower and
expertise 1 do not think there 1s any dearth of
raw matertals i our country and any dearth of
techrnucal manpower or expertise 1n the country
Still in this age in the year 1974, what have we
seen ? We are finding a tremendous power shor-
tage through out the countiv  Practically we
are having a power famine In West Bengal and
especially in Calcutta we are experiencing ten
to sixteen hours ot load-sheiding People are
living 1n darkness or they are using lanterns and
candles Thereis noelectricity The pumps could
not be worked and there 1s scarcity of drinking
water everywhere  Also, they cannot use lan-
terns because theres a shortage of kerosenc
How are we living? The whole city of Calcutta
has now become a glorified village Surely we
have not arrived at this situztion just m a day
This country has been ruled by the ICS bureau-
crats for 150 years under the British Swace
mdependence we are having rule by the IAS
people 1 do not know whether the IAS people
know even the meaning of industnialisation
Otherwise, 1n thirty to thirty-five years we would
not have come to this position As I have said,
Calcutta, has become a glonfied village and the
people are hiving therc in datkness There Is
shedding of power for sixteen hours a day I
have experienced 1t myself during the last
three weeks by staymg 1n Calcutta 1 have
repeatedly appealed to this House and to the
Government, pleasc let us give a chance to our
technical people, to our professional people
For five or ten years put them in decision
making positions At least they are not going to

]
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do worse than what has been done by the
TAS bureaucrats in the past 35 years At least
give them a chance for five or ten years and then
see whether they can dehiver the goods In
this conncction T understand that one or two
ICS or IAS people who spoke 1n favour of a
change in the adminstrative set-up are being
ridiculed by the other 1AS people They have
been threatened with transfer or something hike
that 1 do not know how far this 1s true, but
1f true 1t 1s a stt iation which should be taken
care of or 1t should be looked into by the Gove-
rnment properly If we continue in this manner,
I am afrard that we are going to have chaos all
over the country Even if we have to amend
article 312 of the Constitution we should do so
n such a manner that the professional pcople get
a chance to get into decision making posttions
Afterall,what have these ICS people beendomng?
In respect of boilers they took the decision
and they followed the Indian Boiler Act or re-
gulation or the intcrnational code insuch a man-
ner that the life of a boiler 1s brought down to
cight to ten years from a normal life of thirty to
forty vers I would just quote three examples to
show how we are progressing industrially with
the existing firms These firms are Messts Burn
and Company which 1s manufacturing ranlway
wagons, the Mining and Alled Machine-
ry Corporation at Durgapur which 15 manu-
facturing machinery for coal mines and Messrs
Smuth Stanistrect and Company Limited of
Calcutta proddcin, formulations for drugs
There 1s a long historv behind Messrs  Burn
and Compaay which was once the biggest firm
in India producing railway wagons, bogies
Rccently, about five or six months back, the
management was taken over by the Govern-
ment So far so good Now, whatdo we find ?
They have alreadv put a retired army Major
Genceral on the top of this institution and they
have put another Nasal Officer in charge of the
works And this has become happy hunting
ground for the retired favourttes of these people
They have purchased two Ambassador cars for
the use of these newh -recruited officers, they
have placed orders for eight more new Ambas-
sador cars It may possibly be that these Ambas-
sador cais are neeted for the transport of
these officers and others There 15 10 4iffi-
culty about this But at the same time we
should expret some work from them, some
imp ovemert at least i production, 1 sales.
m this company which, I am afraid, 1s not the
case 1f you look mnto the matter If you Jook
into the productron, you will find that in the
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last fis e moriths there is a steady decline and
the situation is not improving.

Next comes the MMAC which was origi-
nally started with Russian collaboration. It
is 2 most modernised industry producing equip-
ment for the coal mines in our country. The
private owners of coal mines at that time were
not interested in replacing the worn-out machin-
ery of their coal mines. The Government also
could not force them to purchase the equipment
which was manufactured by the MMAC. So
they asked this firm to diversify its production.
After nationalisation, they asked them again
to mannfacture the equipment which may be
used for the coal mines. Now, Sir, an intercsting
jtam appeared in the Am.ita Bazar Patrika
of April 19, 1974, which 1 quote :

“Nationalised coal ntines—former Bri-
tish owners may regain control.”

A team of officers, three, went to England to
make a deal with some British firms for new
equipment for the coal mines. I quote :

“The proposal envisages India’s partici-
pation in a special loan agreement with some
British engineering firms for supplying ma-
chinery and cquipment needed for modernis-
ing coal mines amounting to Rs. 100 crores
approximately to be repaid in hard currency.
These British engineering firms had their bra-
nches in Calcutta through which they hope
to securc ownership of some big coal mines
including those run by Bengal Coal Com-
pany.”

AN HON. MEMBER : Kite-flying ?

DR. R.K. CHAKRABARTI : Out of
these three officers who went to England to make
these deals, one began his career as a coal
purchase officer under the Railways and was
having intimate relations with the British coal
mine owners. This is the type of people whom
we are sending abroad for concluding deals with
the British firms.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRAMA-
NIAM): Sir, I do not think itis relevant because
1 do notthink that cverything that he says
comes under this Ministry .

DR. R. K. CHAKRABARTI: This comes
under the Ministry of Industrial Develop-
ment.
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SHRI C. SUBRAMANIAM : MMAGC,
etc. are things which ¢re under another Minis-
try. It will be ve.y difficult for me to answer
those points.

THE VICE-CHAIRMAN (SHRI V.B.
RAJU) : Dr. Chakrabarti, keep in mind
only the items which come under his Ministry.

DR. R. K. CHAKRABARTI : Sir, at
the beginning, T said that I was talking about
industry and its development in the country and
how we were progressing with our existing ma-
chinery and the cxisting firms. That is what I
am doing.

THE VICE-CHAIRMAN (SHRI V.B.
RAJU) : Possibly, we may have a discussion on
the Report of the Ministry of Steel »nd Mines
when you may raise these points.

DR. R. K. CHAKRABARTI : They are
sitting over there and are having an agreement
with the Government of India. They have not
taken into consideration the arrangement with
Poland about supply of the machies and equip-
ment from Polish source for these mines. There
is a conflict betwcen the two Ministries about
this.

Next we come to Messers. Smith Stani-
street and Company. These are the examples that
1 am giving how we are developing and progres-
singin regard to industrial matters. We find that
this firm is of 150 years old. The management of
this company has been taken over two years ago.
But we find that a conspi- acy is going on amongst
the officials to hand this back to the previous
owners, instead of outright nationalisation and
providing some avenues for its expansion. There
is a press report in the Stetesman of Calcutta
dated 11-%-74 in which West Bengal’s Chief
Minister is reported to have said “Eastern
Region—given a raw deal.”

Sir, I further quote. He said that :

“though the eastern region, particularly
West Bengal, had a number of cotton textile
mills, this region had so far no processing
house. The textile mills in this area had to

send their goods to Maharashtra for proces-
sing.”

(Interruptions)

Mr. Siddhartha Ray is our Chief Minister.
He is pointing out the difficulties. . . .(Inferrup-
tions) Sir, T am being interrupted. T will take
some more time.
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THE VICE-CHAIRMAN (SHRI VB
RAJU) Why are you ytelding to nterrup-
tions ?

DR RK CHAKRABARTI I fuither
quote
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“From this statement it appeaied that
whereas 1 1973 altogether 240 Letters cf In-
tent and 171 industrial licences had been gran-
ted by the Central Government to Mhiahara-
shtra alone, the whole of the easten region,
including West Bengal, Bihar, Assam, O 1ssa,
Meghalaya, Nagaland and Tripura got only
157 Letters of Intent and 58 industnal 1cen-
ces This had been happening year after year
and unless this was rectified, the eastern
region would be 1n great difficulty” he
Sald”

Sir, 1f this 1s allowed to continue, as the Chief
Muinuster said “year after year” how are v € going
to carry out the development programme 1n the
esatern region, specially in West Bengal ? Sir,
I am verysorry to say tlus but I have afeeling,
watching the activities of officials in many Mini-
stries thal some of them are totally actingagai-
nst the interest of West Bengal and always trying
to put obstructions 1n the path of sanctioning
projects for West Bengal

Sir, I will take a few mun testo d scuss
the role of C S1IR, in the functioning or deve-
lopment of our National Lab-rat ries Some of
the Directors of the National Laboratories think
of themselves as the “*Shahenshah” and treat
the Laboratories as their empires I have men-
tioned this once before that one of the Directors
of a Laboratory cid not advertise a particular
post for six years because he could not promote
his favourite candidate He waited for the re-
tirement of the previous Director General
(whuch 15 why tt took six years of waiung) and
arranged thc promotion for his man as soon
as the previous D 5 retired Itis alleged thatin
another WNational ! aboratory n Chondigarh,
the Durector has erased the name of our ex-
President “Dr Zakir Hussain” after whom the
faboratory was named as “Zakir Hussain Labo-
ratory” and he 1s threatening everyoody with
dire cosnequences, 1f any scientist dares tosay or
report anything against this action That 1s
ho ~ some of the National Laboratories are func-
tionung 1m or country I feel there must be some
expert commuttee comprising of people outside
the scope of the CST R to go into the actrvities
of the CS I R They should visii these laborato-
ries after every three years an submita detaed
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report to the Ministry which shoulc be placed
before Parhament They must take into account
worthwhile contributions mar e by these labora-
tories and also contributions mac ¢ by inaividual
scientists working in these laboratories and re-
commenn for award or promotion of such
workers who are :loing goor work anc those
ones producing nothing should be downgraded
in their post

Sir I will take only two minutes without
wasting much time Coming to the item at page
5,1tem No 2 1 pertaimngtothe DG T D, this
1s such a < epartment where you get your pre-
cision instruments imported two years after you
have placed the order And by this time the
price jumps by 200 pcr cent There must be some
method of regulating the execution of orders
As soon as they receive the order, then, say,
within three months there must be clearance
There shoule be either * Yes” or “No” about
importing precl on wmstruments for research.
work

Then, on page 9,1tem No 2 19, Hindustan
Paper Corporation Limited

THE VICE-CHAIRMAN (SHRI V.B
RAJU) Dr Chakrabarti, 1t 1s no use dis-
cussing about the Demands for Grants The
discussion here 1s about the working of the
Mimstry

DR RK CHAKRABARTI Iamspea-
king about the Industrial Development
Minustry

THE VICE-CHAIRMAN (SHRI V B
RAJU) It 15 no use because 1t must have
been passed Please go on

DR RK CHAKRABARTI Under
this heading we find that they are setting up
plants for manufacture of newsprint and paper
in public sector There 1s a plant in Nagaland
and another 1n Kerala which will be expanded.
But there 1s no mention about the paper Milis
to be set up in Assam or Tripura

Sir, comung to page 11, item 2 2 where we
have the SISI, 1e Small Industries service
Institute, 1t 1s said that they are going to set up
branches of this Institute 1n backward areas
But we do not find any mention about any
branch to be opened 1n the North Bengal area,
about which we have made repeated requests
before this House (Tune-bell rings) Sixr, one
more minute On page 21, under the major head
520, item C/1, you find mention of * investment
in Industrial Development and Rehabilitation
Corporation Lunited” I do not know exactly



121 Discusswon on the

working of Muustry of

what this Rehabilitation Corporation Limited
1s  Does 1t refer to the RIC of Calcutta ?
If 1t 1s so, 1n the Budget estimate for 1974-74
there 1s no figure mentioned Everywhere the
amount 1s mentioned 1n the Budget, but uder
this heading, major head 520, no figure1s men-
tioned I do not know whether this has been
done ntenttonally or there 1s some mistake
And if it refers to the RIC of Calcutta, does 1t
mean that they are going to close down this st
tution ? Thank you

THE VICE-CHAIRMAN (SHR1V B
RAJU) Mr Bhupesh Gupta

SHRI BHUPESH GUPTA
later

I will speak

THE VICE-CHAIRMAN (SHRI V B
RAJU) Mr Subramanian Swamy

SHRISUBRAMANIAN SWAMY (Uttar
Pradesh) Mr Vice-Charrman, Sir, in discussing
the working of the Ministry of Industrial Deve-
lopment and the Department of Sctence and
Technology, I shall take the report of 1973-74
of the Mimstry as my starting point  The
Miunistry says ‘“its objective 1s promotion of
industrial  development” In the 1971-72
Report, 1t has said that 1t 1s responsible for the
“active promotion of industrial development”
The word “acttve” has been dropped in the latest
Report I presume advisedly The second ob-
jective 1s “the orderly development of the large
medum and small industries in the country”
The third 1s “the formulation of a general In-
dustrial Policy”  As far as the Department of
Science and Technology goes, 1t has placed be-
fore 1itself the objective of ‘“‘achieving self-
rehance 1n the core sectors and to draw up a
Scrence and Technology Five-Year Plan in-
tegrating research anl d-velopment” 1 am
mentioning all this because in  dicussmg the
1nd 1strial development, I have first to pomt out
to what extent the Minustry can be held respon-
sible for what 1s going on

In terms of money, of the Rs 7,029
crores in the Central sector for industries and
minerals, the Mistry of Ind istrial Develop-
ment 1s responsible for Rs 453 61 crores 1€
about 6 per cent of the total outlay Even the
Munustry of Heavy Ind 1stry has more money to
handle Yet the Mimstry of Industrial Develop-
ment says it 1s responsible for the promotion of
industrial development mn the country I will
take the Minustry at its own word. and evaluate
how much 1ndustrial development there has
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been 1n the country and what kind of 1nd istrial
development there has been In 1973 the indus-
trial growth rate was negative Very often n the
past 25 years, the rate of growth has not been
very impressive but last year 1t has been negative
—one of the very few years when the industrial
production n the countrv actually declined
From 1969 the growth curve—I cannot call 1t
“growth curve” 1 will callit the “retardation
curve’ or the regressive curve” 1s steadily going
downwards There were one or two years when
it went up but the curve 1s downwards since
1969 The rcason I take 1969 1s because it 1s
considered, I am sure, by the Mimster of In-
dustrial Development as a turning pomt in
Indian history  So I take 1969 as the year of
starting and 1t certainly turns out to be that the
growth 1nindustrial production 1s goingdown or
the curve is steadily going down What 1s sur-
prising 1s that for the first time in our history
every single target of the Fourth Plan
1s off None of the indistrial targets have
been achieved Perhaps the targets have
been achieved 1n cosmetics production and
refrigerators  production But 1n  terms
of basic sectors none of the targets
have been achieved For example, in. iron and
steel the target was 10 8 mullion metric tons
and the achicvement was 71 nullion metric
tons, non-ferrous metals 220 million metric
tons, achievement 190, fertiizer 2 5 mullion
metric tons, achievement ! 2—that 1s less than
half, petro-chemicals 8 S million metric tons,
achievement 77, coal 93 5, expected achieve-
ment 79—I do not know what 1t 1s going to be
actually because there1s some dispute about 1it—
iron ore 514 metric tons, achievement 37,
power 23 mullion kw achievement 18 87 Now,
for <ome of the items the Minustry 1s centrally
responsible For example cement 18 mrllion
metric tons achievement 16, newsprint 150
thousand tons achievement only 43—that 1s
one thied or less than one-third—cotton tex-
tiles 51 mllion metres, achievement 42 I
give you all these figures to show that you take
any industrial item which 1s of any consequence
to the Indian e.onomy and you find 1t 1s off by
30 to 50 per cent This has never happened
in our hustory This particular Plan which
was started 1n 1969, the historic year of Indian
history has led to massive farlure The
Planning Commussion 1n its Plan Draft—para
2, page 132—says that this 1s due to 1nadcquate
preparatory work I am quoting from the Plan
Draft that 1t 1s the Mimstry’s responsibility—
madequate preparatory work Then number
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schedule This also 1s the Minstry’s responsi-
bility But the Minustry of In lustrial Devdilop-
ment views things differently It first says that
there has been a welcome revival in a number
of agriculture-based 1ndustries I do not know
where they have got these figures from becat »e
the figures actually show quite the opposite
In none of the agro-based industries such as
cotton textiles, jute textiles 1 1973 has therc
been any revival Perhaps the Ministry 1s con-
venently considering the first six months of
1973 and basing its calculations on them
Act aally if you take the whole year, certainly
the nine months for which we have official data
available and the whole year for which un-
official data are available there has been no
such revival Secondly, the Mistry claims that
in those sectors where production s increasing -
they have named two or three public sector
enterprises where prodiction actually increased
—better management 1s responsible But where
productsion has declined, 1t 18 due to the inter-
national economic scene Or POWEr Crisis
Thus clearly means that where things go well,
it1s the Ministry’s better managcment,and where
things go bad, of course the world forces are
responsible or the mother nature is responsible
or perhaps the power crisis, which 1s none of the
Muustry’s business, 1s responsible I really do
not know what kind of a Government we have
in this country, when the Planning Commussion
says it 1s due to nadequate preparatory work
and implementation not according to s.hedule,
the Ministty says something quite difterent
Do they not belong to the same branch or are
they talking at cross purposes or are they trying
to run each other down ° I know the ruling
party 1s not a homogeneous party, it ts a party of
factions, one faction running at the throat of
the other I do not know who wins at which
point of time

The Munstry of Industrial Development
1s furthermore not very clear as to what 15
gomng on In its won backyard An example of
this 1s the Nagaland Paper and Pulp Project
Another 1s the Kerala Newsprint Project, for
both of which the Minustry is centrally respo-
nsible The 1970-71 report says that these two

projects will go into production by the end
3pMm of 1973-74 1973-74 report says that these

projects are expected to go mnto production
by the end of 1977 I presume that the 1977
report will say that the expectation ts by 1980
when the production will commence
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Take the case of Kerala nuwsprint pro-
Ject  The 1972-73 report says that—1 have got
a copy of the report with me—the site for the
newsprint project has alreacly been acquired and
steps are being taken to acqure machinery
etc  But 1973-74 report—a year later—says that
the site has already been located and acquisition
proceedings are 1n progress Thus 1s on page 31
of the Report I do not know whether the
Ministry  travels backward or forward.
When the site was acquired 1n 1972-73 and the
machinery was n the process of being installed,
how can the site be located mm 1973 74 and
acquisition procecdings be m progress 7 1
presume that draftsmen n both the cases were
different and the Mimster did not have the time
to iead both and compare and come to some
final report which 1s consistent The question
really 1s  what 1s wreng with our industry ?
Our ndustry has been stagnating for the last
ten years I'rom 1969 1t has been zooming down-
wards The first factor i our indu strial situa-
tion 1s the decline in essential commodities
coupled with boeming luxury sector production
You go to any shop There 1s no problem of
luxury goods You can get any amount of them
But you do not get essential commodities
This 15 what has happened side by side

Another factor for our present industrial
sitnation is the distorted investment and import
pattern of which T will say a few words n a
moment

Thirdly, I think the extremely disturbing
aspect 1s the vamishing small industry in the
country and growmng monopoly and oligopoly
in the market

The forth aspect which is even more dis-
turbing 1s the extreme profiteering and exten-
sive specula operation in  the consumer
industry

The first aspect, as I said 1s the decline 1n
essential commodities coupled with expading
luxury goods sector I have with me some figures
whuch will show how Indian economy has ben
growmg These are based on the situation
prevalling from 1969-70 to 1972-73 In fact
1973 1s not included here If that 1s mcluded,
the situation will be still worse.

Cereals— 08 per cent per year
Pulses—30 8 per cent
Vanaspati—(0 per cent

Cotton cloth produced in the mill and
decentralised sector—64 per cent
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These are the growth rates of essential

commodities. Now look at the luxury goods.

Sector Television sets—1,330 per cent.
Refrigerators—94 4 per cent.

Room airconditioners—94.6 per cent
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Passenger cars—10 per cent

When you talk about power crisis, raw
materiale shortages and mother nature luxury
goods industries are not affected How 1s 1t that
onlv the essential commodities industries have
these problems and the luxury goods industry
does not have these problems ? Obviously,
there must be something wrong 1n the way we
allocate our resoirces You go any shop
You cannot get standard cloth But you will
get any quaantity of teryvlene, terycot and other
high  quality cloth What 15 surprising 1s that
what 1s needed by 90 per cent of our people 1s
not avatlable and what 1s purchasea by 10 or
5 per cent of our people 1s available n plenty
You have turned our economy wvpside down
Ignoring the necds of 90 per cent you are pro-
ducing the items required only by 10 per cent
Who 15 responsible for this ? Perhaps the
Ministry of Indnstrial Development with only
Rs 453 crores out of Rs 7,029 crores 1s not res-
ponsible for this But then the Minstry should
not have used these bombastic words ana said m
their 1972-73 r-port that they are responsible
for the active promotion of industrial develop-
ment in the covtry Now of cotrse, they
are only for the promotion of industrial
development T hope that in the next report they
will say that they are not responsibie for anything
that happens in the country and be more honest
that way

Simufarly, take the case of electricity
How 1s electricity distributed 1n the country ?
You say that thcre 1s power shortage  You take
the farmer, for example The Indian farmer 1s
getting only 12% of the total electricity in the
country and 1s paying about 18p onan average,
somewhere more an! somewhere less But it
1s 18p on an average which the farmer pays
Now, marstiy gets abort 64°; of the total
electricity that ts produced in the country But
some units like that of the Birlas are paying only
2pper mt Thisisclearlya topsv-turvy econo-
mic sit 1ation 1 which vour agriculture 1s pro-
ducing 50 % of your oroduction and gets only
129 of your electricity and pays 18P per vnit
whereas your industry which 1s only prodicing
20°7 of you national wealth 15 getting 64°; of
the electricity of the country and paying only
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2p perunit so, I would like to have an investi-
gation made into this to find out why this dis-
criminatmg system should be there If at all
there should be a discrimmating price system
1t should be 1n the opposite direction and not
m the direction 1n which 1t 1s there today.

Now, take the case of petrol They have raised
the price of petrol They said that there would
be a drop n the consumption of petrol But 1t
has not been there The Mimsters and the
Sccretartes do not travel bv thetr won cars or
at their own ci\pense and they do not pay for
theirr own petrol They go and come tv the
staff car and the big company executives go bv
the company’s car Who ultimately pays for
the rise 1n the price of petrol ? It s the poor
people who has e to go to their houses from the
ratlway station or from the r houses to the hospi-
tal or the teachers and the professors or the
seifemployed poor people or the middie-class
people who are bearing the trint of the burden
imposed by the rise in the price of petrol It
1s these people who are paying for the rise in the
price of petrol  Sir, if [ may say in digression
now the Indian Airlines 1s going to raise the
fare by about 25° orso 80%, of the passengers
of the Indian Arrhines are Government people or
people who tray clonthe expense of the compa-
nies and so, 1t isnot gomg to pay at all The
Government 15 given one hand and 1s taking
away by another and there 1s nothing to bring
about a real change 1 the economic
situation

Actually, what has happened s this

If you look at the mnvestment pattern, you will
find that over 55% of our tnvestment todey 1s
gomg directly or indirectly to suppert the
luxury consumption of the top 59, of the people
in the countrv Unless you change thic basic
fact you canint change the Indian economic
situdtion, ] cannot really go into the
details for lack of time, but certainly 1 can say
that every cconomic pelicy that is being formu-
lated today i1s 1n fact, gomng to support more
and more the fact that the investment pattern
will be disterted to support the consumption of
the top of 5°, of the pecple of the couniry
70% of our imports are doing the same thing
and supporting directly or indirectly the lixiry
consumption tn the country and unless you Fring
about a reaflocation in the priorities m mvest-
ment and in tmports, you are not going to change
the economic sttuation 1n the country and cer-
tainly not going to mncreasc the production n
the country. A
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Then, 1t 15 easy enongh to blame the labour
for ev rything and 1t 1s fashionable to do so
these days You say that the labou is golng on
stritke and 1s with holding prodr ction and so
on Even i the educational nstitutions,
the l1nhour 1s held responstble for everything
You go to the I IT and they say, ‘Oh, the labour
18 resoonsible for the lack of research and
development in the I IT” You go to any indus-
try Theindustry people say the same thing
Actually speaking, the labour share of the value
added has gone down constderably during the
last 8 years Todax, 1t 1s 29 per cent while it was
about 32 per cent seven years ago  The labour
15 not responsible for all the disorder and 1t 1s
getting less and less share of the value added 1n
the country and the actvral fact 1s that the total
value added 1s increasinglv getttng drstributed
to the benefit of a small section of the population
So, unless you recognise this fact 1n a serious
way, you cannot tmprove the situation You
can make soeeches on this 1n the FICCL or
elsewhere Unless vou aresertous about the chan-
ging the situation  this declime m industnal
production will continue At the same time you
look at the assets of the big business house, n the
country growing at 15 per cent per year when the
industrial production in the country 1> going down
and the real income of the people has gh1> down
We aic in a state in whaich the real wages of the
labour have g ne dow n during the last cight years,
but the assets ot th big  industrial houses have
been growing at the rate of 15 per cent per year.
I kn>w as an econoimst that m an oligopolistic
situation, where the big business houses dominate
the scene praduction cannot increase but only
the prices will increase We know that it 1s
an established fact that the big pusin=ss 1s not
interested n 1ncreasing production, is not In-
tereste | even 1 profits, but the big business 1s
mntereste 1 1n manmum mirket shares And
they can «lo this either by pushing out somebady
or by temporarily expanding so that the other
person goes ut of business So this s the situa-
tton Unless yoa curo growth of big bustness
i the couintry, you cannot increase production
in this conntry  This has to be realised And
there 1s a lot of make believe in thus

The Fifth Plan document says that smnll
i lustr es will be enconraged only when they
are competiive with Mg business How can
they como te with g busmess ? Let me
giveanexample The Government decided that
Binica tooth-paste manufacturcrs, the CIBA

be given licence to manufacture insecticrdes '
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They are a multi-product corporation The first
thing CIBA did was to lower the price of 1n-
sectic des and abtsorbed the loss by rasing the
prices of other products they produce By
thte act they pushed out every single small unit
from insecticides industry Having accomp-
lished thus, they raised the price of insecticides
This 1s the monopolstic situation You are dri-
ving out small industries Unless you protect
them from unfair competition there 1s no ques-
tion of small industrics growing The Fifth Plan
document says that small industry will be en-
couraged only where 1t can compete with
big industry This 1s shocking Small industry
furthermore has been demed finances Atout
denial of funds, the Lstimates Commuttee, 1n
its 35th Report on page 12, says

“It 1s unfortunate that im some States,
funds allocated for small-scale industries
are diverted to some other purpose

This 1s what the Estimates Commuttee says

Similarly, the small inclustry 1s being dented
riw materials Two-thirds of small industry
needs are being bought in black market The
I stimates Comnuttee on. page 61 notes

The small-scale industry 1s getting 1ron
and steel at a higher price than that paid by
organized industry

Here 1s a clear case where the big business is
cornering licences at a low price from the
Government and then selling them in balck
market to small-scale industr es This 1s the pro-
blem with the small industry Today, big business
c1n get licences by just a telephonecall or writing
to the Minister at the right time—may be just
before the elections—but they don’t use them
thev sell them off in black market

I have a few more comments to make
And I think they should be made here There
1s a growng grip of multi-national corporations
in the country This 1s the mevitable con-
sequence of domestic monopoly We have a
strange case of the Birla’s Hindustan Motors,
T don’t know how much of 1t 1s true and how
much 1s false But the Government 15 very
shy be having like a br de who 1< just married to
foreigner being very coy atout the real situa-
aion I have heard 1t I have read 1t that thc
Birla’s Hindustan Motors have sought to sell
one -third of thetr shares at Rs 6 58 crores to
General Motors to ift it out of the morass One
third ' [ do not know what the real situation ts
But why should this ke nllowed ? I don’t know
what politics there 1> behind this Pcrhaps
General Motors might be able to persue
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Richard Nivon to provide aid to our country,
we are again going to beg I know that officials
of the Finince Ministry, this Minsstry and that
Ministry, are alreadv 1n Washington doing ‘tel
malish’ there, inthe hope that they may getsome
aid from th> United States This might be one
of the reasons This 1s not at all Foreign
compantes bring in Rs 30 crores and take out
Rs 60 crores This 1s a rain which we do not
want The country is not benefited by that

Similarly, look at all the essential commo-
dities Talr the case of tooth paste and biscuits
Even chev ing gum 1s now going to be manufac-
tured by foreign companies It i1s a naked sell-
out Perhaps 1t is not so naked because the
Government 1s trying to be coy about it Tooth
paste 1s teing produced by Forhans and Mac-
leans Isaw the Hinwustan Lever people buying
peas in U P They put the peas into railway
wagons, take them to their factories in Bombay
and put them mtod tins 1n order to send the tins
back to Utiar Pradesh It is a household indus-
try Tinned peas can be manufactured by
anybody But 1t cannot be done as long as the
Hindustan Lever 1s in the picture

THE VICE-CHAIRMAN (SHRI V B
RAJU)  Please wind up

SHRI SUBRAMANIAN SWAMY

I have a fe v more points T would like to point
out that e ery single consumer goods industry
15 largely owned by foreign multi-national com-
panies with the blessmgs of the Government-
because they cannot go on without the blessings
of the Government I can tell you that the
Government can have higher taxation for them
The Supreme Court Constitutton Bench has rul-
ed that if the Government so desires and there
1s agiound forit, thenthe Government can im-
pose a heavier taxationon foreign companies
than on domestic Indian compamies If thesc
companics are making enormous profits, I do
not see why there shou'd not be heavier taxation
for them The average rate of profit in industry
ts 10 5 p-r cent But the Hinsustan Levers made
22 2 per cent profits last yearwhen the industrial
chmate was so bad Glaxo made a profit of
19 3 per cent, Brooke Bond 18 2 per cent, Pfi-
zer 22 1 per c:nt—Philips 25.1 per cent and Un-
1on Carhide has made a profit of 25 1 ver cent
for making battertcs Any Sardar Jiin a small
shed can make better batteries than the Unton
Caride ani yet they been allowed to make a
profit of 25 Iper cent CEAT has made a profit
of 26 0 ner cent out of making tyres I do not
understand how all this can happen when the
10/Rajya Sabha/74—10
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Indian companies are making only 105 per
cent profit unless the Government gives them
some special facilities

These foreign companies are importing
technology from the junk-yard of the western
compantes 1 do not exclude the public sector
I have seen what has happened in Blulai The
Russians are doing the same thing They are
mmporting junk technology Their capital cost
1szero Itisthe stupid patent laws that we have
which protect them We pay royalty to them
There 15 one technology case which I will give to
the Mimster privately because the person who
gave 1t to me did not want me to mention it 1n
the House Thereis one technology which we
havewmported 28 times and we have pad roya-
Ity on 1t 28 times Thus technology was importcd
from the junk-yard of the West If you do not
have the patent law, you can bring 1n the tech-
nology once and tell the people that you would
give them honours 1f they could copy 1t After
all, you are giving Padma Vibhushan to the
Directors of the I I Ts who do not do any work.

Take the case of text-books The out-
nated text-books in England which are banned
for domestic use are still being printed because
they are being sent to India Tt 1s happening
because of the stupid patent laws which pro-
tect them We will have to have a change We
will have to have a very real change and 1t
cannot be done by writing reports or making
speeches It has to be a real and structural
change in the country You have to give us a
report show ing that the share of the big business
1s pot more than 15% and the profit rate of
foreign companies 1s not so much and the
share of smallindustries1s gomgup Unless you
produce such a report, 1 cannot take it to
signify any real change

1 willlike to conclude by saying a few words
on research and development I happened
to be a Professor at the Indian Institute of Tech-
nology till T got what 1s called dismmssal letter
1 havecontested 1t incourt This House hapren-
ed to discuss my dismissal as well I know that
the Minister at that time engaged 1n a kind of
termunological 1nexactitude, which 1s a Parha
mentary euphemism to say the Minister was
a damn liar

I happened to have direct knowledge of
research and development institutions i thus
country There was a question put in the Par-
hament some time ago as to the number of pub-
lications done by the top 10 or 15 professors of
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one stitution—the 11T, Delhi The reply
came that 1t was zero One professor had one
publication and the title of that publication
happened to be identical with a thesis of his
student So, we know from where that publicat-
tion came.

Stmularly, the professors 1n most of the
technological and research tnstitutions i this
country sit on all kinds of useless committecs
like selecting a peon, etc When I joined the
ITT Iwasaskedtos tonaselectioncommittce
I never knew till I went there and saw that they
were selecting a chaprast  They were asking the
candidates not whether they know how to read
and write , or whether they know how to bring
afile from there to here but whether they know
how to drive a car and how to cook food, so
that they can be paid by the Insititute and
work mn the homes of the higher-ups

Simiularly, the research scholars They are
being exploited Most of the professors do
not do any research work nor are they promoted
for research work The corruption cases
the 11T, Delhi, have all been documented
by the Public Accounts Commuttee Every
corruption charge that was put forward by the
ITT Employees Union has been upheld by the
P AC If the House has ever the mood to dis-
cuss the issue, I would like to see the hon Mi
nister engage 1n the terminological inexactitudes
1 front of me when I have the direct know
ledge of the sttuation

So, Sir, what we necd s a change n this
sitnation and the change has to be 1n the
following 8 or 9 directions

(1) the development of small industries
must be encouraged and for that, the entirc
consumer goods sector m st be reserved entirely
for the small industries .. No foreign
companies or big business They should both
be taken out (2) The licensing system today
vest a lot of discretion with the bureaucrats
That licensing system has to be changed, and
a system has to be brought out where there 1s a
provision for automatic distribution, with no
delay at all You go to the counter and you
should be able to get the licence, 1f necessary,
at themarket price  (3) the Patent Law should
be scrappe! (4) There sholl be decentrahza-
tion of the big business n our country so that
they should be brought on an economic par with
small industries (5) All foreign companies in
our country should be taken over (6) There
should be workers’ participation in management
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(7) The public sector should be opened to public
equity participation 8) And finally, there
should be a maxmum 1 20 ratio of wages
along with a need-based mumimum wage for
all If we can implement such a programme
I am sure, there will be a change in the
mdustrial climate If you do not, there cannot
bea change in the industrial chimate

SHRI HARSH DEO MALAVIYA (Uttar
Pradesh)  Sir, while discussing the working of
the Industrial Development Mimstry, and
industrialization 1n India 1n general, I am
struck by onc thing In the course of the last
25 years, the Government’s direct participation
in industry has madc what s called the Public
Sector the dominant factor in the Indian
mdustrial scene The Pubhic Sector 15 now the
dominant factor Among 101 industrial giants
of India, as listed by the Economic Times, 9
are Government units  Among the top 25 giants
belonging to the private sector, the Hindustan
Stecl 1s the biggest with an investment of Rs
1,026 crores  The one-time top giant, the Tata
Steel Company, with an investment of Rs 180
crores now rank , tenth in the hst But, strangely
enough, this has not hrought 1hout any effective,
visible changes in our social pattern sn our occu-
pational pattern Sir, if you look at the census
collected gy the Government of India, the British
Goverament 1931 and in 1941, the number
of persons engaged 1n the primary sector was 72
per cent  Again, according to the census of
1971 the number of persons engaged 1n the
prumary sector remains the same, 1e, 72 per
cent This means that in the course of the last
scores of years there has been no change

Sir as an economist § will tell vou such a
large percentage dependent on the primary
sector , on agriculture, to the extent of 72 per
cent, 1s proof of large-scale disguised unemp-
loyment tn agriculture and of low per capita
productivity I believe, Sr1, that in the real sense
we never had any eally socially purposive ind-
ustrial policy We have been paying lip-homage to
the sociahst1ceals and to so many other things
but 1n actual practice we have never used our
schemes of industrialisation to bring about struc-
tural changes 1n the management of our society
We have for years been talking as the gentlemen
apposite has just now said of workers” partici-
pation 1 management but nothing has been
done We may not expect the private sector
to do 1t, but 1t 1s open to us, 1t ts open to the
Minsstry, it 15 open to the Government to
bring about some sort of association of the work-
ers 1 the management of State enterprises.
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Now, Sir, under the Ministry of Indus-
trial Development and Scientific Development
etc., whatever it is, that we are discussing today,
the follwoing industrics, aslistedin a Govern-
ment paper, are under their direct coatrol :
Cement Corporation of India, Hindustan
Cables Ltd., Hindustan Photo Films Ltd., In-
strumentation India Ltd., National Instruments
Ltd., and Necpa Newsprint Ltd.

Now, Sir, here I have got a miserable do-
cument which makes one unhappy. This is the
Report of the Commuttee on Public Undetakings
1969-1974, 45th Repo t, and this is the Report
on the Action Taken by Government on the
recommendations contained in the 27th Report
of the Committee on Public Undertakings dea-
ling with the Notional Ncwsprint and Nepa.
This is the 27th Report and this is the 45th
Report. This is the Report and [ would like to
draw the attention of the hon. Minister to this
Report of 33 pages. In this Report of 33
pages, at pages 2, 4. 5, 6, 7, 8, 9, 11, 12, 14,
17, 18, 19, 24, 26, 27, 28, 30, and 31 the ex-
pressions used are, ‘the Committee regrests,’
‘the Commiittee is so ry to note’, ‘the Commitee
is surprised because the recommendations of
the 27th Report have never been implemented’.
The Action Taken Committee presided over by
Shrimati Subhadra Joshi says at several places
that the Committee regrets, and the Committee
is surprised. Anyway, 1 am not going into the
details.

AN HON. MEMBER
regrets.

SHRI HARSH DEO MALAVIYA
Yes, it is full of regrets and surprises. It has only
to say that the Commuittee regret to note, the
Committee regret to observe, the Committee is
surprised, and so on.

It is  full of

SHRI SHYAMLAL GUPTA (Bihar) :
Is there any pleasant surprise ?

SHRI HARSH DEO MALAVIYA :
Pleasant surprises are awaiting you. The
Committee feel that payment of heavy demurrage
charges could have been avoided. Sir, this is
a sad report. The Committee feels that Govern-
ment should fix responsibility for the losses which
resulted due to the under-utilisation of the
capacity of the Nepa Newsprint plant, and News-
print had to be imported. The Report says that
the Committee would like to be informed of the
action taken against the parties at fauit and the
remedial measures taken. The Committee are
much concerned with the indifferent way in which
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the Nepa Mills transaction was handled.
This is a very very tragic document. Is this
the way in which our Industrial Development
Ministry should function ? Should the bureau-
crats and the administrators who run these public
enterprises be allowed to get away like this ?
Should they defy with impunity a Committee of
Parliament ? What action the Government has
taken and what action the Ministry has taken
I would like to know.

AN HON. MEMBER : They should be
hanged.

SHRI HARSH DEO MALAVIYA :
The trouble is that we have handed over every-
thing to the burcaucrat and to the private busi-
nessman. Now, about bureaucracy Sir,
India, after 25 ycars of frecdom, is still struggling
hard to uplift its millions.

Nehru said once that we have torun
in order to stand where we are. In res-
ponse to such dynamic times the Industrial
Development Ministry has to work fast but it
continues to work in the old way. Lord Curzon
called bureaucratism *“As a state of mind, a
sort of a mental hiatus”. Bureacucracy, even of
the days of Lord Curzon, remindcd him of
“A gigantic quagmire or bog in which every
question that comes along either sinks or is
sucked down; and unless you stick a peg with
a label over the part at which it disappearsd,
and from time to time go out and dig the relics,
you will never see anything of them again”.
So, this is the definition of bureacucracy given
by Lord Curzon and we have done nothing with
this bureaucracy.

The concept of a neutral civil servant has
been handed down to us by the Brithish. The
concept of a neutral civil servant is, he serves
successive political masters with equal fidelity
and equal contempt. He doesn ot believe in
anything which you say. So it is high time we had
men to run these enterprises who are in tune with
the urges and aspirations of the nation, who are
conscious that this country can develop only by
dedicated effort and who should be willing to
contribute their mite to this process. But we
have done nothing in that direction.

Then there 1s the businessman. The picture
of the Indian businessman, as it is commonly
known, is rather an ugly one. It almost
seems to be assumed that business means
cheating and anything is supposed to be fair
not only in love and war but also in the pur-
suit of trade and industry. We have had a
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long tradition, especially in the last centur
and a half of the trader-cum-moneylende
cheating the tgnorant faymer and artisan and
bullding up large properties on that basis
The newly developed industry in India also
exploited not only the worker but many times
even the shareholder so as to help build the
fortunes of the managing agent During the
second world war when sohrtages of all kinds
developed 1n the cconomy, hoarding and black-
marketing became rampant  The great Bengal
famuine of 30 years back in wihch we remember
3 mullion people perished because of shortage
of food was the culmination of the unrestricted
profiteering tendencies of the food trader
Tax evasion on 4 large scale also developed
during the war years In the post-indepen-
dence period there was much scope for indus-
trial development The Government gave
generous assistance and protected markets
for the businessman  Private wndustry flourish-
ed n the first three Plan periods But then
worse tendencies became rampant and large-
scale industrial empires were built up

Sir, few industries treated labour as a partner
—there was little vertical mobtlity and 1nstances
of ecven the provident fund of workers being
musappropriated are not unknown There was
a tendency to make quick money witan tcaring
of quality and hittle attention w1y pud to the
development of indigenous technology At
the same time, tax evasion which had already
taken strong roots, developed mto a fine art
and a black money economy developed almost
as a parallel economy in the covnt:y On
top of this, unlike in the earlier days whun the
businessman was thrifty and used his profits
mainly for further capital accumulation, affluent
living came to be the norm of the new busi-
nessman vividly poutarying the contrast bet-
ween the rich and the po r especially in our
country where over one-third of the popula-
tion lives 1n dire poverty Bussinessmen have
tended to develop the organisations under
theiwr control as a famuly ot caste affair May
be Birla opens an industry 1n Assam but he
will get all the Marwaris there This stifles
the mutiative of the local people Not many
business undertakings have made genuine
efforts to provide training facilittes for their
workmen to enable them to rise to more res-
ponstble and skilled posts Fewer still have
taken steps to develop ancillales Many
have tried to confine ancillary development
therr own relations or even to benamus
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Genuine entrepreneurship cannot grow and
industry cannot expand under such conditions
Sir, these are the few potnts which [ want to
make

Now, we have for the present opted ob-
viously for a mixed economy, and in a muxed
economy we do expect—we expected perhaps
but I do not know whether we should expect
now—that the private industniahst will also
play his part but the private entreprencur has
not played his part Even hus enlightened
self-interst should teach him that but 1t 1s too
much to expect from him For the private
businessman profit and more profit 15 the most
important thing and I am constrained to say
something which may not sound palatable look-
ing at the functioning of the Indian bustness-
men we have to say that the leopard does not
change 1ts spots  No doubt there 1s a big cry
for increasing production nobody disputes
that We have to increase production but
in the name of pragmatism and ncreasing
production we continue to pamper the leopard
Already there have bcen warnings that the
maneater 1s at large This warning was given
long ago by the late TT Krishnamachar
and when we see what 1s going on today I am
constraincd to bewail with the poet and say
Oh increased production' what crimes are
commutted 1n thy name?

Sir, there 1s need for a complete reversal
of the present policies The direction of these
polhicies must be governed by the broad objec-
tives we have set before ourselves They are
defined 1n our Resolutions, in our Constitu-
tion, tn the Industrial Policy Statements of
1948 and 1956 No new definitions have to
be given, the need 1s to implement them  For
doing that we have completely ignored the most
important thing, the traiming of a cadre of
persons tmbued with the new urges which move
our nation and with the necessary perspective
In this connection I would take the liberty of
quoting Mr R C Dutt, a well-known civilian
of our country Writing recently on ‘Public
Service and Social Commitment’ he observed

“The tramming programme 1n future will
have to provide for instruction on the basic
policies of the State, develop commitment to
these principles and encou age an attitude of
devotion to the basic values and the under-
lying factors governing action which should
transcend material consideration of career
advancement ”

This 1s the most important thing T will appeal
to the hon. Mimuster who 1s deeply conscious,
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I know, or the basic urges which have moved

our country and our orgamsation to keep this
mind

Another thing which we should do 1s to
bring about workers participation in manage-
ment Let us make a beginning in whatever
form we can

Sir, with your permussion I would like to
say a few words about small-scale industral
units  Government has not given the attention
which 1s due to small-scale industrial units
More attention has been given to the big men
of money and finance Government should
give prompt attention to this and embark upon
a policy of encouraging the small-scale indus-
trial units and also insist that for their better
and efficient technological and business orga-
misation they should employ at least one com-
merce graduate and one diploma engineer
This will contribute to giving gainful employ-
ment to many educated unemployed men

Then, I would Iike to make another pomnt
about export-oriented 1ndustries and 1mport
substitution While planning our 1industrial
development we have no doubt kept 1n view
the interests of our drive for increasing our
exports, but there is a feeling—and I am refer-
ring to some leading journals of this country —
that export-oriented industries are being given
excessive importance as against the encourage-
ment of import substitution They both have
the purpose of solving our foreign exchange
problems, but import substitution has the
advantage of our developing self-reliance 1n
technique and also providing employment It
has the further advantage of partly freeing us
from the vagaries of the foreign market

Lastly, I would like to speak about some
industries 1n Delhi, about Escorts Limuted
There were sertous reports about the function-
ng of certain officals in the Ministry I am
not gomng to name them A Director in the
Industrial Development Mimstry 1s in his post
for twelve years Nobody can touch hm A
Project Officer 1n the Mimstry 1s at his post
for ten years Their kith and kin are associat-
ed 1 some form or other with Escorts  Escort
tractor prices have been enhanced dispropor-
tionate with other indigenous manufacturers.,
My pount is that the price increase of tractors
was allowed without obtaining the required
sanction of the Cabinet 1 would like the hon
Minister to clear the pomnt Sanction of the
Cabinet 15 necessary under the Essential Comm-
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omodities Act (Tune Bell rings) There are some
other points but vou are ringing the Bell and
[ would hike to end by saying that new
approach has to bc made We have to get
out of the present rut We have to rely more
upon our new cadre of people and co-operatives
than on bureaucrats and big monopolsts
Relymng upon the latter in a desire to increase
production will lead us nowhere That 1s all
what I have to say
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SHRI BHUPESH GUPTA (West Bengal)*
We can only discuss some basic aspects of the
industrial policy, although we can go nto de-
tails and expose much of the shady affairs
which are going on in the Ministry of Industrial
Development Now, Mr Subramamam has
stepped into the shoes of Mr Moinul Haq
Choudhury This 1s undoubtedly a change
from East to South-west, but certainly there
has not been any change either 1n the attitude
and outlook or n the behavioural pattern of
those who are running that particular Mmnistry
It does appear that nowadays big business has
taken a kind of ‘seize’ of that Ministry When-
ever you go and talk to the big business people
they feel very happy that at long last sense has
dawned upon the Government of India, includ-
ing Prime Minister Indira Gandhi, so that they
could look forward to a better and brighter
future which, in other words mean higher
profits, greater speculatton and much more
thuggery than what they are indulging 1n at
the present moment

Sir, in the first instance there has been a
shift from the emphasis of public sector to orga-
nised private sector dominatea by the mono-
polists And, 1t 1s well known that 73 or 75
monopoly houses today account for well over
50 per cent of the investments in the industrial
private sector 1 am not for a moment suggest-
ing that we have not got an important element
1n the private sector but the equation between
the two should have constantly changed 1n
favour of the public sector and against, if I
may say so the so-called private sector under
the control of monopoly capital This process
startea, at least was begun, some years ago,
and steadily 1t has been eroded and now we are
almost 1n the Fifth Plan When the Second
Plan started we launched a debate as to what
were the relative merits of the two sectois
And 1t was settled that 1n order to develop our
economy to buila up our economy on modern
foundations the emphasis should progressively
increase 1n favour of the public sector, And
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it was said at one time by Jawaharlal Nehru
and others that the public sector should occupy
a commanding positton Now Mr Vice-
Chairman, the commanders of this Govern-
ment arc nowherc near the commanding heights
In fact, they have begun to descend from the
heights which they had at one time seemed to

attamn

[The Vice-Chawrman (Shri S S. Mariswamy)
in the Chair]

It 1s a far crv today from Shrimati Indira
Gandhrs stray thoughts' that were spelled
out 1n 1969 at the Bangalore Session of the
Congress One can recall n this connection
the slogan of ‘garibi hatao’ some three years
ago when the Government almost made ont
to the country that important steps would be
taken for structural changes 1n our economy,
especially in the industrial sector That s how
people understood 1t There was a clear com-
mitment to increasing nationalisation n the
industrial sect >r which would eventually include
not only producer goods industry but also
consumer goods industry  Now, we have been
brought to a stage when the Government is
ceremontously abandoning the policy of nation-
alisation 1 order to suit Mr G D Birla and
the ke So you have heard, you have read,
about the speech which Prime Minsster Shri-
matt Indira Gandhi made at the meeting of the
Federation of Indian Chambers of Commerce
and Industry And you do not come across
the note she had struck some years ago on a
similar occasion while aadressing the indus-
trial tycoons of the country Her speech re-
presented exhortations and appeals to the big
tycoons and monopolists so that they would
cooperate with the Government And they
indeed were very happy to heard the Prime
Minister of the country speak in that stram
Tt was a pleasant surprise for the money-makers
and tycoons who haa created artifical famines,
who indulged in plundcr and loot of our working
people, who believed 1n speculation and diver-
sification of funds and resources given to them
for industrial development to speculative chan-
nels, who indulged 1n all manner of curruption
including political bribery of which the less
said, the better Now, they were very pleased
to have heard Shrimati Incira Gandhi, Prime
Munister of this country, striking an altogether
different note But the working people were
sad at heart Now, here 1s the change  Every
day, we read 1n the newspapers that concessions
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are being offered to the monopolists, even
multilateral corporation are being 1nvited
It 1s a matter of shame that we have today be-
fore us a2 Government which 1s presently ad-
mitting that the proposal of the General Motors
for taking one-third sharc i the Hind Motors
of the Butlas 1s under the consideration of the
Govurnment

We did not hear such things Even ten
years ago people were ashamed from the Treas-
ury Benches to have uttered such a thing  To-
day fighting back from their own positions 1n
industrial and ecomomuc sectors creating crists
and chaos all along the line, we find this Govern-
ment 1s extending 1n a shameless manner the
hand of co-operation not only to the Tatas
and Birlas but to the General Motors of the
United States 1t 1s well known that some
agreements have been signed of a similar cate-
gory with some West German firms and at-
tempts are being made to explore the possibi
lities of arriving at simular disastorus anti-
national collaboration agreements with the
Japanese  This has become the sum total of the
approach of the Government in so far as the
industrial policy 1s concerned

SHRI KALI MUKHERJEE (West
Bengal) Birlas are not obliging you
SHRI BHUPESH GUPTA It would

be a sad day for me and, I believe, also for Mr
Kali Mukherjee 1f he starts obilging me and sto-
ps obhiging you 1 am very glad that you have
mentioned this thing  But you do not seem to
have succeeded 1n obligtng Mr KX Birla in
the Uttar Pradesh election although some of
you were interested 1n getting him elected as
the benamdar: candidate of a very important
political party n the country Wzll , ask Mr
Yashpal Kapoor He may enlighten you on
this subject a little more That 1s my way of
speaking So these are the changes in the
policies

Str, the line seems to be surrendering to the
woholesale traders, give up the take-over of
wholsale trade 1n foodgrains 1n order to tackle
the food situation and we shall soon see the
result that will follow from these polictes of
shameless capitulation And yet we are told
there 1s no change in pohcy Whatever the
Government does must necessarily be good
If 1t goes with the wholesaler 1t s good
If 1t attackes the wholesaler 1t 1s good There
should be some morality in public Iife I,
therefore, say that this policy in the industrial
field 1s not an accidental policy This 1s not
an 1solated occurrence The dommant trend

- i
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seems to be of more and more concessions
to the vested interests, monopollists, profiteers
and speculators and to get on with them as
much as you can. They think that is the only
way to tackle the situation. But we have
known from our experience that this aggravates
the crisis and creates some difficulties than solve
them. We have seen how in any case the
burden is constantly shifted on to the common
man and the opportunity is taken by the mono-
poly capital to pressurise and blackmail the
Government.

Sir, in this connection one cannot but
mention the fact that monopoly capital has
entreated the political life of the country
in a way unknown in the years of independence
and even before. Today the monopolists think
that they can finance politics and make busi-
ness out of politics. And they are not wrong in
their thinking. Everybody knows to-day
that the corruption in  public life
because of the practices of monopoly
capital has become a major political
question. Indeed we cannot save our
democracy if we allow these monopolies to
grow in this manner, finance politicians and
political parties and enter the political
arena to distort parliamentary democracy,
to debase it, to corrupt it, to direct it to suit
their ends. Aad this is happening. And
the corresponding expression of  this
phenomenon in the economic field we find
in their infinite capacity now to influence
Government policies and to get concessions at
will from the Government and the authorities.
This is what is causing grave concern to the
country.

Sir, as far as the multi-national corporations
are concerned, all over the world the
common people, the working people, are
fighting against it. And here in India, they
are inviting multi-national corporations. On
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the one hand, we have Sardar Swaran Singh
addressing the special session of the United
Nations General Assembly. calling upon
the nations of the world to help us safeguard |
our national interests, our economic relations
with other countries, particularly our trade
and raw materials. On the other, we find
on the domestic front, this Government,
perhaps endorsed and supported and
encouraged by Mr. T.N. Kaul, who has made
it a habit to flatter and woo the Americans
in Washington, offering concession after con- |
cession to foreign monopoly capital and multi-

national corporations. |
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SHRI KALT MUKHERIJEE : How many

multi-national corporations are there in
Moscow or in Eastern Europe ?

SHRI BHUPESH GUPTA There
is no multinational corporation in Moscow.

My friend, Mr. Kali Mukherjee at one time
had a smattering of Marxism, Leninism and
Communism, But I did not know he
had become so ignorant as he is pretending to
be here.

SHRIKALI MUKHERIJEE : Collabora-
tion between Soviet Russia and Japan is
accepted. But collaboration in India is to be
rejected’ What is the argument behind (t 7 Let
us understand.

SHRI BHUPESH GUPTA : That argu-
ment you shall give. If 1 have to give you
your argument, I should become a Kali
Mukherjee. Well, T have no intention of becom-
ing one. Since my friend has hit upon a good
point, I am sure when he gets the chance
he will exhibit his ignorance even better
than he has done now.

Now this link-up between the Tatas and
Birlas and the multi-national corporations
is a most menacing development. Already
we have got over 3,000 collaboration agree-
ments mostly with the Western sources and
foreign monopoly capital. Many of these
agreements would not stand any scrutiny
or probe. They were recklessly entered into
in order to placate this or that business house
or to facilitatc import of certain so called tech-
nical know-how or to gain credits in those coun-
tries with a view to importing some machinery
without which we could have as well carried
on our economic activity. Now it is well
known that some of these agreements had been
very wrongly entered into and they are detri-
mental to our national wnterest. Yet, we find
that the habit has not been given up and they
go in for fresh invitations to be issued to the
same sources.

Similarly. Sir, the licensing process has
been expedited. All the secretaries will now
be sitting together. Perhaps it is a way of
collective bargaining that they want; I do not
know. Do our Secretaries want collective
bargaining now with the collective business
of the monopoly capital ? Perhaps they
think that it is the best way of looking after
their interests and the Government is help-
ing them.

4 pM. Now they are sitting there v order
to expedite. The same bureaucrats would
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not move when 1t comes to the small indust-
rialist, small busincssman  even medium
businessman  But the Tatas and the Bulas are
50 powerful that they hav: got all of them to-
gether n order to faciitate the deal between

the two. This 15 anothe aspect of the
matter

Then you have here other things also
These concessions are being given to the mono-
poly capital under the ostensible plea of pro-
moting export Every body knows that the so-
called export promotion becomes noth-
mg but swindling in practice because the
licences and pernuts that have been obtained
are misused by the people  Then some of them
are bong encouraged to develop the so-call-
ed backward areas—thesc monopoly houses
are beimng ecouraged—irrespective of what they
are gowng to do and how the local people are
80ing to recetve them  Then there are many
many other things [or example, there 1y
the leather ncustry  The Tatas are being
gtven a handsome deal as a result of which
the small ones will be soon weeded out from
the industry 1 think the Mimister should
know 1t better becaus. he comes from Tamyl
Nadu And there the smaller people 1n this
industry are ramsing a lot of noise Here
you find that Mr G D Bula who does not
pay much wealth-tax but 15 wealthy enough
to make a donation to one organisation of the
order of Rs 25 lakhs, made a speech last week
in Caleutta to th: Irdian Chamber of Com-
merce there  There he very much endorsed the
policres of the Government 1 had never known
when the Birlas were happy with the Govern-
meat’s polictes  Therefore, when G.D Birla
smiles, we smell danger And that s what
we are seeing now How 15 1t that G D Birla
sudde 1ly has come out so vociferously to praise
this Government in his public speeches * He
was not doing so some years ago Today he
1s bucked up to do so Everybody knows
how the pipeline between them on the one
hand and the centres of power on the other
s working  That 1s why [ say the bureauc-
racy has become a soirce of corruption  1n
this connection, Mr Subramamam should
kindly nnte [ cannot but point out one rather
disturbing tact  Mr A N Haksar, Managing
Ducctor of the Imperial Tobacco—now 1t 1s
called [ think National Tobacco or Indian
Tohacco—because of his influence, has been
appetited as chatrman of the board of governors
or whatever you call 1t

[ RAJYA SABHA ]

Industrial Development and 144

Depir of Science & Technology

SHRL C SUBRAMANIAM This
happened long ago He continues to be in
the Indtan Tobacco and this appomtment
took place some time ago and 1t was done by
the Education Ministry in the 1LT. K haragpur
[ do not know why he 1s dragging lum now
saying that he has retired and has been
appointed, as 1f he s drawmg a salary and
so on Nothing of that sort

SHRI BHUPESH GUPTA  Have 1
blamed you personally for this ? Is it not a
fact that this thing has happened ? Here is
a letter written by the leader of our party
in West Bengal Assembly, Mr Bishwanath
Mukherjee, to President Giri, in which the
whole case 1s stated The letter s dated 8th
of April

We had brought this matter to the notice
of the House earlier, that Mr A N Haksar,
having been appointed as the chief of the In-
stitute there 1s now appownting his pals and
friends who have retired from the Impenal
Tobacco or Indian Tobacco as officers of the
Institute Mr A N Haksar has appointed
one of them on a salary of Rs 1800 as chief
personnel officer of a scientific insitute  There
1s no such post tn other institutions But
here in the Indian Institute of Technology
at Kharagpur you have got managers of
big business nvading, them After
he has come here, he 1s bringing wn
his own people and such appointments are
being made Is 1t not proper for you as the
Minister to enquire 1nto 1t when the employees,
teachets, students and their unions are protest-
ing agatnst 1t 7 Mr Haksar 1s now creating
a coterie of his and 15 nw trying to remove
Ajoy Mukherjee and others from the Institute
and the management 1n order to put his own

nomitnees 1 their places This 1s the kind
of thing that 1s going on  All [ say n this
connection 1s that everywhere under this

Government, monopohists and their agents
and hatchet men are on the move They are
now entering into every field which was at
least temporarily closed for them As far
as windustial policy 1s concerned, you know
what has happened to 1t Therefore, I
protest against it Unless we nationalise some
of the consumer goods industries like textiles,
sugar, drugs, and others, we would not be m
a position either to gain commanding heights
or to ensurc essential supplies to the commuruty
We would not be 1n a prition to check the
speculation and profiteering by 75 monopoly
houses These have not been corrected
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Commussion has proved to bc the greatest
eye wash (n the country It 1s doing absolutely
nothing exXcept to bamboozle the public  This
1s what 1s happeming  After the takeover
of the Indian Iron and Steel Company 1n
Burnpur, what 1s happening 1> interesting
As you know as a result of many charges of
corruption and other things Mr Nihar
Dutta who was the boss there was removed
After his retirement, he has been appointed
as Adviscr in the same concern  We along with
his hatchet men are indulging 1in all kinds
of malpractices here 1s no remedy agamst
such thinzs  Shri Subramaniam 1s now presid-
ng over the liquidation of even whatever
positive was there in the industrial policy
Now he 1, gtving serics of concessions to mono-
poly 1nterests through capitulatory deals, day
after dav He s helpmng their agents in the
country including foreign monopolistic 1n-
terests That way industrial production can-
not be stepped up Nor industrial situation
can be smproved We won’t be able to in-
crease the 1ate of growth, unless at least n
public sector to begin with, workers are
associated at all fevels of management Even
that 1s being rejected  All that T can say 1s
that these policies have got to be radically
changed

THE VICE-CHAIRMAN (SHRI S S
MARISWAMY) Please wind up Your
time 1s yver | am calling Shr1 Kulkarm

SHRIBHUPESH GUPTA 1 am con-
cluding Your policies have to be changed
1 do not know swhether you are 1n a mood to
change tlem On the look of it it seems they
are absolutely on wrong track  They are going
with Tatas and Birlas This will lead to the
disaster of the country and cven greater danger
to our econony

SHRI KALI MUKHERJEE I do not
know w ether Shri Bhupesh Gupta 1s not
aware of the fact, though almost every month
he goes o Moscow, that in Rissia they have
got 8 or 9 muit -national corporations such as
Crisler, 111, Betchell and others In Warsaw
and Prag ie also they heve mult'-national cor-
porations

SHR1 BHUPESH GUPTA He has asked
me a quustion 1 know he will say different
things to me it the Iobby

SHRI KALI MUKHERJEE He should
know wh it 15 happening 1n s father land

10/Rajya Sabha/74—11
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THE VICE-CHAIRMAN (SHRI SS MA-
RISWAMY) No nlease Shri Kulkarn

SHRI A G KULKARNI (Maharashtra)
Sir, while discussing the Report of the Indus-
trial Development Ministry, one of the impor-
tant topics which I want to highlight here 1s
the small-scale mdustry 1n which I have taken
some nterest over the last so many years  Str,
many of the honojurable Members have refer-
red to the small scale industries, particularly
to their difficulties 1n regard to supply of raw
materials, supply of credits and so many other
things But, Sir before going imto all the
details and before making a detailed analysis
of the state of the small-scale industry now,
1 want to commend the Minister, Shr1 C Subra-
maniam and s Muimstry for what they are
doing When the Members criticised the
approach of the Minstry towards the small-
scale sector, perthaps they were not aware of
the colossal problems confronted in servicing
the small-scale sector.

Str, I think the number of the present small-
scale units which are registered as small-scale
units mught be of the order of 3,48,000 or
4,00,000 or something hike that It is a unique
thing that in a country wherc about three to
four lakhs of siuall-scale umits are working
which require all sorts of extension service,
the Industrial Dcvelopment Minuster and his
officers connected with the small-scale sector
have been able t« give the assistance to these
vnits to the best in the circumstances and this
1s to their credit I have seen working of the
small-scale units and how these have grown
mn countries Iike the USA, UK, Japan and
Germany and so on People always cite the
example of Japan But, mm India, T think we
have developed pohcies which have a positive
approach tn help ng the small-scale indnistries
1 the context of our undeveloped techrology
and n the context of the undevelop~d character
of communications and the availability of credit
I think our country must be proud of the ad-
minmstration that we have developed to help
the small-scale scctor

Sir, along with this, there are also certamn
other points which I want to bring to the notice
of the Minuster and I would request him ¢y take
cogiizance of these matters and these matters
are pending for a very long time T think Mr
Sutramamiam has also recently assured this
House about the allocation of raw materals
to the small-scale sector He has assured thys
House that a way 15 bemng found whereby the
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capacity will be taken mto consideration and
the small sector will be treated on par with the
organised sector, particularly by the DGTD

as regards allocation of raw materials, whether
they are imported or they are indigenous 1
know that there was one committee appointed
for this purpose, the Bal Chand Commuttee

and this matter was discussed and ultimately
Sir, 1t was found that the Government and the
Ministry themselves had doubts about the
genuneness of the requirements of the small
sector and Mistry evolved a stupendous
programme of evaluation and assessment on
the requirement of raw matenals of the small-
scale industries I had also occasion to meet
two or three Inspectors in Maharashtra Statc
who are engaged m this job This programme
has been going on for the last one-and-a-half
years or ~o and 1t 1s mentioned here that it will
go on up to the end of December 1974 I feel
1t 1s quite justified in the case of the small-scal.
mndustry which has been given a raw deal 1n
respect of supply of raw materials, some urgent
action on ad hoc arrangements are made for
this purpose The Planning Commuission has
given tts views and the Industrial Development
Ministry has also studied the problem n all
its aspects with particular reference to th

question of supply of indigenous raw matertals
to the small-scalc sector  The 1ssue 1s hangins
fire for a long ttme Now the statement herc
says that t will go on up to the end of Decem-
ber 1974  After that, what will happen to that
report? Only God knows We don’t know how
many years will pass ttll the mplementation
part of 1t 1s effected

Then, Sir here it 15 mentioned on page
69 regarding the policy of raw matenals to small
scale industries It 1s value-wise, that is, as a
percentage of the value of the machinery ins-
talled In a Parllamentary Commuttee, when
we enquired about the raw material licences
granted to small industries, we found that
there was not only this discrimination but
there are other discriminations also favouring
the large-scale sector, which are a handicap to
th: smal} scale industries I feel that all thesc
types of handicaps, particularly in regard to
the supply of raw materials erther imported
or mdigenous be done away with

In this connection, there 1s another aspect
to which [ would like to draw the attention of
the hon Mimster T also brought this to the
notice of his predecessor That 1s 1n regard
to the raw materials supply produced by the
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large and organized sector, as the end-products
to the small scale sector I think no attempt
has been made in this regard, although the
Government at various occasions assured us
it 1s being looked into We have found out
that the small-scale mdustry 1s always at the
receiving end  Something must be done about
1t

Here the Government has given some In-
formation about the rural industries projects v
I have also some expertence, particularly of
rural industries projects in my State 1 think
the figures given here are over-optimistic
The rural industries projects are not progres-
sing to the extent that has been mentioned 1n
the report There 1s a defimte deficiency,
particularly the lack of enthusiasm 1n the entre-
preneurship 1n the rural indust ies projects
1t 1s not that Government assistarce 1s  falling
short It 1s not that there are some other
difficulties But the rural industries projects
require a different approach, whereby this
thing becomes a viable schemc, which will
create entiepreneurship in the rural areas.

Then, « very interesting point was discussed
m this House some time ago ibout leather
garment licences granted to Tatas At that
time the Prime Minister had announced that
this problem would be discussed 1 irther by the
Mimster of Industnal Development Here
1t 1s mentioned that the policy 15 10 discourage
export of raw hides. But what we are told
by the actial workers who work in small fac-
tories in the leather trade 1s that the bias of the
Ministry 15 towards helping the exporters of
hides But in this Report 1t 1s m:ntioned that
the policy 1s to discourage 1t I am happy if
1t 1s so  But for this purpose a missive mvest-
ment 1s necessary Producing leather garments
or leather articles 1s not somethuing which
artisans cannot do It 1s a traditional art
For this purpose, a more positive approach
18 necessary

Apart irom this, there 1s something about
the paper projects  In this connection mention
was made by some of my friend, from West
Bengal about the working of the Paper Cor-
poration

I feel that the progress so far madec 1n the
Paper Corporation s not very healthy It
does not indicate that the Corporation will
bring out the paper units as early as the requne-
ments of the country demand I think due to
otl crists, a diflerent approach 1s necessary be-

an
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cause we were thinking of utilisation of begasse
The o1l has become very costly. If the Govern-
ment s sertous, a dufferent approach will be
necessary and the Government will have to
take a quick decision  Nobody would switch
over to coal because all know the difficulties
of the coal using industries We know that
the coal cannot be hauled in time and here also
that non availabtlity of wagons will artse 1
hope the Government will be well-aavised to
speed up the work of the Paper Corporation
which 1s lagging behind and which requires
further gearing up, particularly for the produc-
tion of newsprint, whether through begasse
or other material.

The last point which I want to make 1s
about the monopolies. Mr Bhupesh Gupta
also brought it out . I have got no quarrel
with him. The monopolies should be abolis-

. hed 1if this type of production is developed 1n
other sectors Mr Bhupesh Gupta spoke
about the shift 1n the attitude of the Govern-
ment In a muxed ecomomy, as it 1s today,
the production has to be encouraged 1 feel
positively that the conflicting policy decisions
during the last 3 or 4 years in the Congress
Party as well as 1n the country and the radica-
lism which has come particularly on the nation-
alisation front has disturbed production at all
levels I think it 15 now that the Government
has tried to come on a proper path whereby
the production will be encouraged at all levels
The production cma take place at any place
either 1n the public sector or in the private
sector MYy friends hke Mr Niren Ghosh and
Mr Bhupesh Gupta give lectures here about
the public sector and these are the very parties

“ which are creating deadlocks 1n the public
sector umits., The people wul support any
party which is attempting to provide goods
for consumption The time has come when
all this ghb and tall talk of radicahsm and
nationalisation 15 of no use with the Indian
community because the people are so much
frastrated with shortages of all kinds Your
p%rty and other parties should remember that
ultsmately people are the sufferers You are
trying to pressurise the Government not to give
licenses to any Tom, Dick and Harry But
yhen counters require cables for power
generation and you have to import them due
to licenses refused to those who can manufac-

. ture You require machmery and you have to
import 1t and the foreigners are taking away
the money created by the sweat and labour of

&
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the people of this country. I think that the
Government 1s on right lines They have
never stated that theyare for monopolists.
Government have never said that they
are going to help the mono-polists.
Government has said that they would try
to produce whatever products can be pro-
duced 1n the public sector and for that, the
wilhing co-operation of the working class s
necessaty Nobody bothers whether 1t s
by labour participation in management The
pomt 15 that production is essential. The
political parties which have been defeated at
the polls are creating problems in the public
sector as well as 1n the different States Mr,
Subramaniam has also suffered a great deal
for shaping this policy. The pohcy which 1s
coming up now 1s on a line whereby the pro-
duction can be increased. He has not said,
the Prime Mimster has also not said and nobody
from my party has said that we would only
encourage Tata or Birla or anybody else. I
thing Mr Niren Ghosh has not purchased a
bag of cement at Rs, 35 per bag.
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I purchased a cement bag at Rs. 35 when
I wanted to streamline the canals in my field.
Who has paid the money? 1 have paid the
money. You only talk here. By giving
radical slogans, cement does not come up
That 1s why, I think the time has come in this
country that all thus tall talk should stop Mr.
Bhupesh Gupta gives lectures on multi~nationals
and nationals. What 1s happening 1n Russia?
My friend, Mr. Kal Mukherjee has rightly as-
ked him and I also asked him once, “Why are
you criticizing here that the country 1s having
collaboration with this multi-national and that
mternational?” Why 1s this done 1n Moscow
albo? Mr Bhupesh Gupta says that ours
1s a developing country and that therrs 1s a deve-
loped country. In a developed country Like
Russia, there 1s a necessity for this collabora-
tion. That defimitely shows that the Russian
masters of these friends here are also having
some commonsense

ot W@t (I : fege & fag e
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SHRI AG KULKARNI Mr Rab; Ray,
I will tell you This 1s the first occasion for
you. Whether it 1s multi-national or intcr-
national or Indian national, encourage any
national whereby production will come o1t
for the benefit of the community. Mr. Bhupesh

’
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Gupta will say here, “*Don’t, encourage multi-
national or international ” He will not raise
volce against Russia I want loans from
neither Russia nor America I want my
countrymen to produce-products which will
be utilised by the people here.

off THATCRN  (STCAIW) W & ST
femm ag7 T M@ & w® R

SHRI A G KULKARNI, I cannot under-
stand what you say Because Mr Rajnarain
was absent for the last two years, hus brain
has gone awry. Now [ can brain-wash you
so that you will also be properly tuned to the
atmosphere of productivity which we  are
trying to create  And I want co-operation for
that.

Sir, the point I was making out was that
for heaven’s sake, these policy conflicts and
policy pressurization by this group or that
group should not be theie in the country Mr
Bhupesh Gupt made a statement on the wheat
trade takeover. Whether the Government
should do 1t or not, my Party will decide. Ulti-
mately, 1n the villages, after this h.. been done,
at least the people are getting wheat, even at
Rs 2 per kilo Previously, it was not avail-
able at all. And the prices have gone down
And we, who represent the rural people, are
happy that our neighbour 1s eating something.
Because of the policy pressurization that you
did, at a tume when i1t was not nccessary, the
whole difficulties arose for the rural people
And there might have been some or the urban
people also and I do not deny that. But, Mr
Bhupesh Gupta and his colleagues and anybody
who has got radical slogans at his heart should
for heaven’s sake keep quiet for five years, and
let this country prosper [ have got a bit of
advice to Mr Niren Ghosh  Giving lectures
here 1s all right but doing work in the field
1s very difficult

SHRI UK LAKSHMANA GOWDA
(Karnataka) Too many of those radical slogans
have ended you there

SHRI A G KULKARNI This 1s a cap
for everybody Whoever wants it can have
11,2 1t fits hun  Otherwise, I cannot help 1t
Mr Nuen Ghosh, your Party will never win
clections 1n this country, you have no hope
at all So, please do not create chaos 1n the
public sector by encournging strikes.

Whatever has been nationalised 1s qute
enough for 50 years to be tramed to manage
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properly at least for another 30 to 40 years
Your grand-grand-grand-son if he has a little
farm, he will be able to manage well So, for
heaven’s sake you take the advice from me and
be calm and quet o that this country pro-
gresses within the next 25> years.

Sir, I am now comung to the real last point.

SHRI NIREN GHOSH (West Bengal):
S0, you have not finshed. s

THE VICE-CHAIRMAN (SHRI SS.
MARISWAMY) You had said that you would #
fimsh at 4 30.

+ 2
SHRI A G. KULKARNI Sir, I will finish »
i a few mnutes

Sir, 1n the small-scale sector particularly
there 1s the necessity of increasing production
whether 1t 1s cement, caustic soda or anything
else Lverywhcre there i1s a shortage It 1s
not that a shortage of a particular character
18 there Sir, you made a reference to the
JK technology This ts not a matter where
Mr Subramamam can very much help It
1s for the Miistry of Petroleum and Chemicals
to come to our help. But the point here
when are we going to have our new policy,
particularly the industnial lcensing policy and
extension services to the small scale sector?
1 think that apart from these raw materal
handicaps and apart from the difficuities of
credit facitlities etc, ultimately the bringing
up and tomng up of the admimstration 1s also
necessary because it 1s not that Delhi Secretariat
alone 1s responsible for the admimstration of
industrial enterprises. It is ultimately the rural
fabour, 1t 15 the State Government and rural
mspector at the Dastrict level who 15 handling
the industrial matters who 1s responsible [
think a subject was discussed 1n the various
small-scale industries boards and a conclusion
was reached that the upgrading of the level of
the industries tnspector at the District level 1s
very much necessary 1f the management of
small scale sector enterprises had to be toned
up The Inspector of the Industries Depart- r
ment must be upgraded and paid for properly
so that the extunsion services can go through'
m the desired manner Thank yo:

SHRI TN SINGH (Uttar Pradesh) Mr. ¥
Vice-Chairman, Sir, we are passing through a
very difficult economic situation [ do not
envy my friend Mr Subramamam who 15 n-
charge today of the Industrial Dcovelopment
Mustry.  What 1s the position ? In 1973-74
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there has actually been a recesston in industry
Whereas, 1n the previous yegr the rate of growth
was about 74 per cent omM7 per cent, in the
first six months of this year, there has been a
minus growth— 8 per cent growth This 1s
the positton 1am sorry to say that the Annual
Report which the admunistration has put for
our consumption 1Is again trying to musiead the
people when 1t holds out better prospects for
the coming vear The situation 15 very bad
and the prospects are bad Power supply Is
not going o umprove, you take it from me
And, raw material supply 15 also not gomng
to improve. Our balance ol payments posi-
tion 1s bad and 1t 1s going to worsen What
should we do then® It » high time that we
gave a second look to all our polictes that we
have followed so far 1 am really at this junc-
ture very much distressed that apart from what-
ever 1s happening in the industrial sector, the
politicians 1in power have done the greatest
crime of musleading the people They have
talked of sovtalism which 1s just nothing but
pseudo-socialism 1t may bave given you votes
But the power you got thereby has been misused
I make that charge openly and categorically
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25 years of planning the public sector today
occupres the commanding heights of the
national economy

This was the objective of our industnal
policy m 1948 and as remodified 1n 1956 by the
1956 Industrial Policy Resolution and the
entire Planning process (n Inida has had this
objective  And yet today what 15 the position?
The public sector which today occupies the

commanling heights of the national economy
1s producing only 50 to 60 pei cent of its capa-
city, If the major partner in the indgstrial
sector does not function properly s not idle
to organise production efficiently the economy
15 going to go down It 1s all nght for us to
blame either Birla or Tata but today it 15 the
public sector which is to blame most for the
economic stagnatton I think, 1If Mr Subra-
miuam wants to be honest, he should tell the
House ana the country that this is the position

We talk of socialism, equality, removing
of poverty But what is the position 1n the
public sector? Public sector industries and the
mdustrial towns where they have been establis-
hed are Iike oases 1n a2 desert Go to Rour-
kela, go to Durgapur, goto Bhulay, go to Hardwar.
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big industrial complexes, what 1s the position
there? Within a radius of five to ten mules
there 1s an affluent commumty and next door
mass poverly Is existing in these regions T have
scen all this with my own eyes And yet we
are all misieding the people and saying that
this ts the way to socialism  State control 18
no socialism Bureaucratic control of industries
18 no socialism When we nationalise an
industry, we say Yes, nationalise it Shr
Bhupesh Guptaji always talks ‘nationalise
and then what happens Bureaucracy gets
conirol of the industry and if not the burecau
cracy, the Mimstry gets the control, none of
whom appreciates what the poor man’s lot 1s
I can say, if you really want to improve the
poor man’s lot you have to come closer to thi
poor man, by leading a way of life which 1
closer to the poor. The Ministers, 1 say
today are gulty of talking of poverty etc
and yet trying to lead the most affiuent If
today Our bureaucracy here 1s highly paid
they are all right Our Government servants
even the lowest, they are all right, are compara
tively much better off than the landless laboure
in the villages No Government servan
even a Chaprasi today gets less tha
Rs 250 to Rs 300 The average income of
labourer’s family 1n the villages 1s never moz
than Rs 150 and that also 1s said to be of
better off section among the landless labourer
This 15 the posittion  That 15 why [ say sormr
thing has to be done urgently and drasticall
Prices are rising, 1nflation 1s going up at a rec
less speed and 1n such a situation indust
cannot prosper, the country cannot prospe
Our balance of payment position 15 ba
law and order position 15 difficult, transpe
1s not functioming at all satisfactorily TI
Railway Minister Mishra who today, shall
say sarcastically, who has earned a very go¢
reputation™

SHRI RAJNARAIN Which Mishra?
SHRI TN SINGH Shrt LN Mish,

it Tetwreaw fagR ¥ A w2 #F o fw

SHRI TN SINGH Whatever name y
give. So, the result 15 that the Railways :
not able to move goods so urgently need:
When the Third Plan was under preparatn
and I was then a member of the Plann
Commussion, the Railway Minmstry said t
they would be required to carry 245 mill
tons of goods by the end of the Third Plan.

go to the Heavy Electricals, Bhopal—these | calculated that with whatever rate of grov
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was not possible that more than 230 mithon
ans of goods traffic would be required to be
arried by the Railways at the end of the Third
lan  So [ tried to reduce the target The
allway Munstry was so annoyed that they
pproached the World Bank The World
ank team came here and [ was put 1n. the dock,
most cross-examined, as to why I was reduc-
ig the goods traffic target from 245 to 230
ulion tons. But what 1< the position tocay
ter a lapse of more than ten years Even after
e end of the Fourth Plan actually it should
we been called the Fifth Plan—we have not
ached the goods traffic target of 200 million
ns annually And the World Bank then
fered, 1n order that Railways could carry
I5 mullion tons of goods, a special loan of
s 250 crores This 1s what happened I
y there has been overinvestment in the Rail-
ws. May be the wagons have not come for
ach you have paid That may be That
another story The capital invested has
en of a very high order with very poor results
transportation and this situation 15 going
continue The labour relations today are
* worst in the public sector They are in a
y bad way, whether in the Raiways or n
steel plants o1 any of the other public sector
lustries How can we then improve the
el of national production? I do feel that
need of the hour—and I agree with
r Kulkarn: there—is to have a hugh level of
yduction and higher productivity How are
gong to have 1t? Is that possible by just
wtng slogans of gaibr hatao or even
ing ‘Go back to privatc economy’? That
10t going to solve the problem We have
hese 25 years buiit up a structure of modern
e of industry in the country The needs
the economy are quite different You
not go back to the small industries and
1ige industries stage

Today we are very much dependent on
ign collaboration and foreign aid [ am
| the Minister 1s also in charge of the Scienti-
Development Science and technology
tloped in India can come to our rescue
I may say—1I am saying 1t from experience
1¢ development of knowhow by our indige-
s people, our Indian scientists and tech-
s, with all respect to them—has not been
o our requirements and expectations That
e most restrained language I can use 1n that
rd. 1 say, it 1s possible to become self-
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rehant at an carly date But are we attuned
for that purpose? In 1969 after the Pakistan
war, I had occasion to suggest—I made a speech
m Bombay as Industries Minister—that all
industries not requiring more than a crore of
investment should not require, any licencing
provided they can do so without foreign aid
and collaboration It has taken more than
10 years for that policy to be adopted And
why was 1t not adopted for so long ? It 1s be-
cause vested interests were there It 1s to the
interest of most industyiahists to have foreign
collaboration because 1t increases the market-
ability of thewr goods, foreign brand names
make for easy marketability Once n those
difficult days—even after the Indo-Pakistan
war a proposal came to me that I should allow
foreign collaboration for cosmetics. I said,
how 1s that possible and 1t was urged that our
clite need better cosmetics. Many industries
have been set up all these years to meet the
needs of the elite, not of the poor people  What
about the general consumer goods? Have
we really developed the textile industry to be
able enough to produce plentiful cloth at cheap
rates, at lower prices than what the rates today
are” We have taken over so many textile
mulls under the Textile Corporation but the
record 1s rather indifferent If we want to go
ahead and meet mostly the poor man’s need,
if Gaiibt Hatao 1s really our aim, where 1s the
scope for producing all kinds of superfine and
beautiful cloth 1n large quantities? I remember
a case of licensing when I was Minister—Shri
Babubhai Chinai 1s sitting here—1 was rather
diffident about expanding what 1s called the
man-made fibre ndustry because I felt the
needs of the poor came first All this fine
cloth, shiny cloth as good as silk, 1s not what
the poor man needs I was very much criti-
cised then This man-made fibre 1s a good
thing, I do not blame anybody for that but
what I say 1s we have to give priornity to the
poor man’s needs This Report of the Ministry
talks of our having a good agricultural crop
next year It 1s not gowng to happen Ferti-
lizers are lacking, irrigation 1s not there be-
cause there 1s not enough power to energise
our tubewells The various inputs that are
required for agriculture are not available and
even 1n the areas where they are available the
farmer 15 not in a mood to invest more 1n agri-
culture What I want to say 1s this because
I believe Mr Subramaniam is a practical man
and....
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THE VICE-CHAIRMAN (SHRI SS
MARISWAMY) You have taken 18 minutes
You must finish now

SHRI TN SINGH Just a few minutes
I believe the agricultural prospects are none
too bright, the power prospects are not bright,
transport prospects are not bright Then
why should we delude ourselves by saying that
the prospects next year are good? May I
suggest one thing? Let us have a second look
at the various industrial units and industrial
programmes and see that every effort 1s made to
prodnce to the maximum the common con-
sumer goods That1s No 1; No 2 1s we must
produce all that 1s required for feeding those
mdusines up 1o hundred per cent of thewr re-
quirements because we cannot afford to import
on a large scale Spares and components
which are imported today should all be manu-
factured herc  We talk of import substitution
policy but I say 1t has never been implemented
sincerely

We must have a definite tmport substitu-
tion policy here and now, we should be firm
about that Mr Vice-Chairman, Sir, I have
stated this earlier also T was a heavy smoker
I wanted to give up smoking I tried to reduce
it, but 1 was not able to give 1t up after reducing
smoking for a few days I reverted to the old
habit One day I decided to give it up comp-
letely and the result was today ten years have
gone by and [ have left off smoking completely
though I was a chain smoker This foreign
collaboration, foreign aid, foreign capaital,
these are all like the drug habat

If a nation gets into that habit, it will go on
increasingly dependent on foreign aid The
hunger for 1t will increase We had been
hoping that in the Fourth Plan we would be-
come self-reliant and we would be in the take-
off stage We have had planned development
for 25 years This is the Fifth Plan actually
speaking Now 1t 1s being said that in the
Sixth Plan we shall have Zero net foreign aid

SHRI BABUBHAI M CHINAI (Maha-
rashtra) That concept they have now given
up

SHRI TN SINGH Whatever it is, 1t 1»
written mn the document that 15 with us
(Time Bell 1ings), I am just finishuing and T will
not take more than a minute I am sorry and
1 apologise to the Members of the House 1f I
have taken more time [ will just finish though
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I have many things to say We have to dccic
to give up foreign aid China developed n
dustrially because one fine morning 1t ceasc
1ts relations with Soviet Russia and stoppe
all foreign aid. Russia also mn the old day
0 the twenties, was able to develop because
could rely on itself We have to tighten ot
belt We should live closer to the poor peopl
[ am saying this with a great deal of anguisl
We, Members of Parliament, come here an
hive 1n great comfort We are provided wit
all kinds of comforts and facihities, as compare
to the common man We are far away froi
the poor man and we forget the poor mai
No doubt we talk of him day in and day ou
Gandhy used to say Place yoursclf in tt
position of the poor man  Try to live like hin
Ganahij had advised Pandit Jawahailal Neht
not to live 1n Teenmurti House We hay
all to change radically It may appear rathe
not consistent or not very relevant to industri
development, but 1f we really want to figl
inflation look to the common man’s neec
and meet hic requirements The dite hay
to lead a simple life. The rulers have to con
closer to the poor people Inflation has to t
fought and price-rise has to be checked
can be checkcd by producing more consum
goods for the common man This 1s how
can be done This is the policy which ti
Industrial Development Minister should decla
from the housetop Forget all shibboleth
what are called socialism, communism and &
kinds of things This 1s the need of the hou
[ would suggest 1n all humility that this polic
may be adopted There are various oth
things which 1 could have saild and which
did want to say, but for want of time I am
doingso [ am sorry if [ have taken more tin
than I descrve to take You will excuse m
Now I sit down

WY oS A R 52§ g o faa
arazm fag A= woar amw 6T d, v 9w v
FTGAA AFATE | A 00 97 7 q0 919 ™
IR FEII FT AT F AFEAT ¢ | AU F Ay 2
A fag 1 7 fraew & aeATg MW A
&7 gOEr T W1 SN ) § W AT Ao 3
gt & o o fear @ = wFam &, wEE
gafaar #1 59 Fzamy & wiC o= WY g6 afcfeat

¥ 99 FzA IAT AT W OB |

s gAodte WML (WEx uwIW)
a ?

AT H4
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wY TATeEn & s, and faes wew e
TH AT B 3H HIA 31 WA F FTEA @A A T
F7 | A7 drouAo fag oY 1 IHwTA & ¥, 99
q 919 @ A, R AT FH AR AT AT AL D
w oy fawr g et fama Aatem o faem
AT YT fawmT & wdew & qEg § 96 |
¥ wapm gawr AeinE faEre wAET 9 92 1 78
qFAOETT & ¥ g 9 v 1 JeEn awed
2\ G WX AT REFIM AEELY A F foh
FY JEH AGWE, qg @ F a1 47 oo g
FY 2T FW g1 A, T IS FH &1 XA | A
afsws G777 w1 wer A9 faar T g, @ sAw fom
WY A 77w F7 e o we g o fafaex
AFET § 77, AioqF I TR .

) g7o Gt AN a7 AT el A
g A

st riomran 77 et @< ww afe
AT &F F §© AW AW @A | w0 gl fam
I & gAT d 59 qTRT F WY gHH ATHFIT 7
fear §—3aTX T ) A8 I T U FAr
* ag AER 74 W QA &, T A AEED
I Fdl §, I AR AT II AAT § 0|/
R 99 &9 A gfg f qarT A7 A0y A ag
TR T JUTC ALH § | a1 1 7767 qfg U
q, WA I &, AAHLT IATC ~, Todl IJUC A,
IT AL 7 547 o 70 fa7 79 W W1 Feuytw HF
TF wHFT g 7 TA AwE o vHe fAE A g,
9 FAR q€ TS AFETC @it o A, arAEAH
FeATfa T A3en g s At wradl A 9 AT
%371 98 A= & A7 e weAr A
IS AT T FG AT G &, THT THET &
arT /YT e AR A ar v Ay vt
& Fgq g, T ORI &1 F1E [rAs afadr 3 &
T

AR, & &1 FEATHT T S g | THT AT @ G
AR FT——F W T F AT FT T, AA fEAT &
FTE WA TA 29 ¢ &7 A8y, 9 48 T4 AEY
St 71, 9g T3 WA v g, W wrenfow w6 @
AT ATgE—ATNT 570 &1 F AfrATT FONE
#fed, 77 971 ZATIT fFET &, TESY, S@A WAL &7
T #3 £ #7 TF 9% 999 & | 7 I6ST &
qTX T AT FTE F qE7 gATT & ) a1 afg w1
wf g srafer ofad &1 fae g A w1
TG , A1 IGH’ I FAT, qZ AFWIA ATAT
ST 7 FWIE a7 A oy gAst sy amd
g1 w g G I safwrr A sy | e,
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qFE q¢ A S W | A OFTI R
5 p.M. ot oo faewn 797 oW frai-
¥ g9 § ood &t IEHEEr
TR F # A oA & wemfeR F AT
BT 77 @9 W, IHG FUW FT G2 AL IARL
T § TEferaer Qe &1 &1 At Fodo
faeaT #Y 0% Flg A8 AT Fodo faeAT B/
W omEar A ==t AfE gu™ W
TFATT &1 AET AFAT FAfAE Dodo faeAm
T TF R .
wwerg w10 frwm qur frafoer st grna Haem
# e wAl (1A wgar) 77 A o6 3 WO |

o ERETEAR 7F TR WH 2 o R fra

C L -
THE VICE-CHAIRMAN (SHRI S8S8.
MARISWAMY): We are discuss ng the

industrial polwy.

-~

Wl CEARES R T 1 FoFo fager %
ATA FT AT MG AE) SIFG, AfFA ZHT Fodo
firemr 7 AW foar @ 9w FF g owsfemm
e o @ od wefeaw afwEr g °

=t FPALGET (ITAT) I A, 3D
T a9y 327 T fr A @sT R, oy <& e & qfed

St TN =T S o o faeen &t 97 TeMTOI
# zud 4 48 @w fr qma o mE ang
Tyg7 qrey W fFEmEmr ¥ r ;o fasen
AT ATEAY AT T AW AT TAPAH AT F
frag g AT @ 1 ° #9550 971 F1 G
AR Y, § 1Y € AErErT erni A1 9wk o, & |
e

i1 ToTE ST (fazm) FoFo faeem 71
frm frad fem P wF & 51 997 @EEN T
et & A9 B AR FAA FOOF A AR @
IT 7T A AT afes I A R W arfeny
& 7/ T (Inrerruptions)

st TrRAT e & A i qoreeR # wAare
F ) TTAR ST FA A AT 0T o 7 FoFo fawen
s & o o 3afAE fF 1R 3 & AT A1 A0
R FEW ] T 7 7T § HSY 7Y FHA 67 ST
gar at eFo fyzer ¥ FI0 | Fer )

Y TOAE ST AT WA TR B

(Interiuptions)

S QA ATE AR gHA BI2 §, gAT
T 7 g 9h & Tt & 379w R vy o
qEAMT FT AW T (Interruptions) R
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M fF 97 A=A TRAT A W A\ F1 AL
= fr 41 o o o feq e feq oan, o3
W2V, W4T 9 ATFT TF AT T AARAIA & Ao
F—THTA A T TR FAT AT F1 TYH AT A
FAT & wey 93W AT F WEW T A A I
FHT A § A FmAnta AN F TEHR IR
TfERe weETE & ) 9| $AAT QN g A Fr
TEfen mifedl T AWt &1 W qumeR S
A 413 &1 Al QT G | 99 F q@ SRS
F f@ nAW A gasr svETy W @ S w
IAHT A foer i | wE e @ fE faee
Y T AIET A AT FX I9HT 79 g & e fam
T -

qm, & g ITge wwiad ¥ g wifr g
€ AT 9T FgA F @R g T E 1 FWYT A
RIS FT FTOIE A & (A7 aqvsem e fam
@, g FRam fFEE § 7 TR awe
BIE SERET F a1 # a7 FEd 8 .

(Interruptions)

THE VICE-CHAIRMAN (SHRI SS.
MARISWAMY): May I appeal to all Mem-
bers that we hav: got two more speakers.
And then the Minister has to reply. There-
fore, please confine to 15 minutes each and do
not interrupt him.

St UHATEN I AT & FICEN F JfAF 3 |
#ITE =R ST & i Afaa F 9% 93 ST 96]
F F9 FX E | 95 EoTodlo FWH FAIX &
wienT— & #w oy At FEET 9| meEl A
farermy Tieog F wewar & | F gl & SHoodTo
Fras & | & wgm 1 e 99 g q9 W
Qe M & & ATZAF &4 ATET, }TET, B, FAUT
F1 1 F47 T8 TR FTE ATSHEI qHEHT Ta7 FF AT
3 oy wafga H g 7 W FO@T wFAT 1 TR AW
®Th T AT FT G F D T8 FIIAT AZT GM
¥ MR W Fw aroarfed

A 77, fTg F99 %) aw § W w5 g 9fF
qumR S w7 g € ) feewt @ gema W v
¥ wefeaw fequem G £ gofas =% M
araen AT JE g o fereren fawen w1 FTeEmr
o oAmm wlvam § 12 w8 § aeraer @
TS| AET O AWM I A FY A AT AR
& oo wEA 7 5 ATERr I e #
2T % | W AT FH 9T T A At fadr w1
F AT IR I § A § 1 Fn faeen af@ms
dF F T 7 AgE AFT &3 8 1 37 % fyewwta
10/Rajya Sabha/74—12
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e I A G F I qEE W G L) TR
Ifar & I a7 1 &FFT aEETC O 9) FH
7 g9 sTAHT fawar § a@is-Ts T @Y &) 95 91
TS 7 FF AKAT Ig T T F I @g | A Y
ard @ @i A fAEiR 7 9w 39 ? gmii e
AR MNA AR Fa T 5 Agd gurT AT 59 8,
TR ATFT FIATATET &, AL &NE ITHT ANAGT F
AT R, I ETOA F7 W& | I FI@HEY F AAGL
FH FAT FqEA 2§71 amngwer @7 @ a5 ?
TS AF ATET IBE FAT Agy W 7 fargen
gfeare a1 agT & FAER F S F A= AL =
o ug g faeem Y T g g
g fagar &t A0 ww 2 5 oo
fasar g7 A F19T F7 oA F7 @7 § AR T
T FT § q7 SToFC TG gE & |

o Qo BTET C AwTafa oY, AT SgEedr H
W & | WA AT FEd & (5 ag @ik fagen
FoaA Y = fogm & g a1 W oA
H &€ o F AW F A1 g ST § 97 TR qAA-
TIIT S & S FT AAG 3G & A YWT TG FEd
™ @A L AfFT @ IO gy 9a & /1 WY
T AFT AR 95 )

St R fog (gfanm)  FoFo fawem =
1971 & TNA T R AN FHG F IJFHEAT
ey oy Fg o9

sit vrAaraan Afed, & AEE T & Ad
w forey 7E) g, YwATAEAT 7 TET @ g1 wHA @ |
A, § o9F g I gEEIEA @ed 1 & W
% A7 A9 @A qEA £ |

THE VICE-CHAIRMAN (SHRI S.S.
MARISWAMY) My difficulty is to know
whether you arc discussing the U.P election
or the industrial policy. 1 will ask Mr., Raj-
Narain to come to industrial policy. Mr.
Rajnaran, you have dealt with Birlas, elections,
etc. It 1s better you now come to the indus-
trial policy, please.

SHRI SHYAM LAL YADAV (Uttar
Pradesh): He is referring to HINDALCO.

st AW A A i g A
A g 5 % g a@ fa s fr OF o @
A A FEr & W geferue arfaet & frator §
FA AR AT | .

# 57 wmg a7 @ § R W 9w a5
gefegae mfewlr 981 & | o9 T T 39 W & A
I gl # g $ faar A A a7 W 9w
HET &Y FAE F7F F qF qEAT K G F94 A

162
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@ & wfad & g5 & aFtfe ggel F At
TH §F | ATA H AEE B AT TF 3T qEm
g @ wefeaT oifelt # fasmmr 47 aw 7@
oy ? o i i @ oAl w5 A
oI P S, S AT | ATei 1 A e
& s s g 5

SHRI D.D. PURI (Haryana) On a poiat
of order We are discussing today a very speci-
fic motion Discussion on the Working of the
Ministry of Industrial Development and Depart-
ment of Science and Technology

SHRI RAJNARAIN Yes.

SHRI D D PURI 1 want respectfully tc
draw the attention of the honourable Mem-
ber that motor car manufacture 1s not within
the purview of the Ministry of Industrial Deve-
lopment There 15 another Ministry called
the Ministry of Heavy Industry and the appro-
priate time will be if and when we discuss the
affairs of that Miastry

SHRI NIREN GHOSH You d» not know
anything Licences are issued by this Munistry

SHRI TN SINGH Whatever may be
the administrative Ministry, licences are issued
through the Industry Ministry and the issuc
of hcences can always be raised when discus-
sing this Minustry’s affairs 1 am talking very
objectively about it

ot GERIWT T T HAET ¥ I arfaer
§ wrsdw 37 1, a1 § awran g f rearaa
& @Al gy T0hEd I 9T I AT

it USEAw S, 77§ & 99 qEen &6
T 34 g fr § = sy a9 & faedy fam
T gUTT AET e Y fF s 9Eq & @e e
arr smE wft fagw gemd oamg & murd @
afFr 98 gudt Ao 31 ag fagdt & g7 frw
T gAfd & 37 AT ¥ fE s o e
sfwe, & 7g 1A =Te g 5 ae a9 A s
aferdt § o sitife mfadY & 87 w9 1973
FF A odfodTo, FodTodlo 700 HigF =,
qromTetlo 649380 MfaH &, F=HATE 852407
HifeF &, o oraono fo 310 122 Mo
UHoXToWT0 556 000 HIfEF &7, ITT17668 539
Hifex =@ mefa s 1 S faar om0 §
[EAA AT FIF e T e @ oo
AR T AT § ° 747 9% qerraay aveT T8
g7 A TT A W E R % AT ag T
T @ @ e T g 7
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N o Agay AT frar

At oY Y @ wer & feaE A A
W@ 2 A A A IO A g AET
fF

St T ST WEE AT F AR FQ1
#E°

Y qwmn e, a8 § 29-11-73
A AW &7 fzae | @i 9 o1 adwg, 15600
z7 F1 Tige mEfT & Bt fLm oo & 1 AT
T ¢ B o W A sefoger oferfi

st @0 dYo Wl wT Ewd) Aty 7 A
femr mar ?

S TR G« &9 1 aaid fF e amd
FEORT EY fom P e, & a7 W fEeT F
TE g o areft s oF a9 & AET WRT 6
FEF 9T FE T A Y | TS AT AN Hrw 0,
MT FAMATT IT & GAT T q5G o7 N € & |
a1 ¥ 1 9% TETA 8y & 7 3R IR 37 I ¥
ar 37 #1 49 g fFm s 7

SHRI D D. PURIL On a point of order
While licensing has been stretched so as to
include the Maruti, 1n this Minstry s the
allotment of steel about which we have been
given so much detail” By what stretch of
mmagination 1s the allotment of steel brought
within the purview of the Mimistry that we are
discussing today?

THE VICT-CHAIRMAN (SHRI SS.
MARISWAMY) Strictly speaking, 1t comes
under Heavy Industry; but.

SHRI D D PURI Even loosely it cannot
come under the Mimstry of Industrial Deve-
lopment

SHRI SUBRAMANIAN SWAMY The
report says that the Mimstry of Industrial
Development 1s responsible for the promotion

of industrialisation of the country. Therefore,
everything comes under its purview

THE VICE-CHAIRMAN (SHRI
MARISWAMY)- But not this
project  Project 1s different

=t oA A gg @i S a9 & e
15,600 T7 WTEfA #wdt &1 1 §F 7 ? s,
a7 B A9 G 929 F FEIfA Aaey § frdew
feur 1 wwm W& & G afEE A5 rdw
Agr 1§ g9y AT 47 wfIeer &7 Se@r Avear
g !

S.S.
particular
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THE VICE-CHAIRMAN (SHRI 8. S.
MARISWAMY) I would appeal to all hon
Members that 1t 1s already 515 PM  There
are two more speakers and after that the Minis-
ter has to reply. If there 1> interruption, more
time will have to be given to the speaker

SHRI MAHAVIR TYAGI (Uttar Pradesh)
The Minister may reply tomorrow After
listeming to all the speeches today, he can
prepare his reply for tomorrow.

THE VICE-CHAIRMAN (SHRI  SS.
MARISWAMY) It has been decided in the
Business Advisory Commuttee that the whole
thing should be over today. We have other
important things such as Gujarat and Pondi-
cherry coming Kindly co-operate with the
Chair

= AN § FA (AR FEw & fae
a7 qEn g ATt 89 fewewaw § U <@ & 1 sHaT
@ 3@ g (Interruptions)

79 ¥ $o sTEEA OfE O AT g | e
QIS SUEr 9% &1 WIAZ | OFATSS SUEr 9Ee
TF Y | WY A FH GG 9ET a9 T qiY
NI T qET NF 9 SmaEr §1 ¥ ? ey
AT § T T UFATS ET HOFAT W F€
F & foge § qreft #9 9 QT &1ar 78
T TR 2 7 R Gy @ &1 HIAHT #Er A 58FT
g I |

X 7 ATEfT w1 100 WA TF T
AY § s=fs TEr o a0 e 8, wew ) omd Ay
g & gf T F AR AR A 100 WEnT HTW-
T ogw I WG | oA R

§ a8 5T J1eqr § 5 mavwe wEfa e
® fFam gm AR @l w7 feam g ?
AFTH TH A AET 7 fmrand | gmd e
A9, §1 a1 3, T g1, W ATER FIAT F AL
FE AL & qUAL g @F w47 F7 qrEX w
smar &

fem mIEr = wfewry w0 R W
qRfT FEr #7 Gl waen 9% gfadey 7gr emar
W, T 7 A I THET T, W ST

F wmfaw, FO9 20 FUT FOT ART 9T THEHT
T fgr | Fanr 787 graifos ety &4

A, TEGT qEa &GT @ TR @\ W
X 7 ®AHl 30 T19 7 =0 fFay o g a9
qax frer 2 7 sreqrEe Agr g o 9T AW
al ES ATEs w71 @ T @ 2 7 gwten
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fr o G612 gEET 2 ¥ A R R SERIAZ
Tg eEnE afed & g € ) s, §Fe)
TENT AT ATT 391 &, TN IART WF FAT 3N
¥ qEe & T § 9§+ AR A THe (A ww
wEear A g 7

# foreea & A qew & ww qFw g ?
g7 S A 7 5 s e frer AR
ATHT 37 & q1e AT < Gy | E & 9EW
IT T 39 AT | WY AES | o 7 §
qAF AV Fq, W AT AE! F AT T |

oo, TFF & qL A FFA AZAE 1 qG A
Ay foe & v w2 99 & 7§ 99T 0F g
TH T T FNT qEF A N E | AWE T A,
fesedlt & 40 To ™Y & e faF W T99F 7,
FRITO T | T WK TF I AW q27 &
dF AT FOY & USE 25-40 %o AF A R
fFE 999 & 1 98 § o AR F AT O T
TIg | AW, FUe 4T 100-120 To foasr
TvHTL I E, 98 450 To F ARG faF @
&\ S AR AR FUE T IEH AAR T
T 300 ko &7 FAF FISH foram 1 @1 § 1 gfe-
AT | FLG 12 AT Fo 71 TAF &1 77 & | TA|
§t FT AT AT < B A, I, ©E, Z90, 9R
gy # ¥ WETE qfesy & 99 SR T
fog &1 s 1 A wg WR TR 0T @
DEATSS—AN § IEW T AT FJ,
i AEIF A TR § ®F 7 qform
frar 1 W R AFIC & IO | WIS S S @
qT AT 2, TOHH0 & AW &G 3, TG FT ATH
FF &, I8 F qeAr G § T ITHT AT F
g5 g, A9 N A A I I & I W) -
Fw F% faar s

IR 3 Ay faerge oA & wr 0§
I T § A A G FLT AT § | WA
T F IATET A1 41 W & | ¥ AW Y § Temw
qArgat g FT AT ST F FAH w9t FAwar @
fegmar 9T 7 g9 BRBE T= 4, 3T ]
T F19 G FL 9T & (94 F9<T a0 T | w-
frs arfeey & ary @y g, fog ofesr @ fAwx
Ferdr M wgE g g, faw arfesy @ fe
Ty gt &, fom oifeel § e wemR T

g

THE VICE-CHAIRMAN (SHRI SS.
MARISWAMY) Mr. Rajnarain, 1t 15 nearly
half-an-hour that you have taken and you
should wind up now.



167 Discussion on the

working of Ministry of

st TRACEW  TF 3w FY s wenfus arfes
T g wfad & Fgm AEATE, AW FER
qW 9C o0 §, SR8 99 FER TAR TAE
S, ¥ FEFT X A qEHY MOT A G 1 o
difear N oF W § TP A AT I8
F, 5w F faers, wgder, I F T€ 98 FRE@A
FHE N ARy gad o1 BE, SR I 5
BrEr-grdy wigar ame, S wizd ¥ &m
o 54, a8 v ) mEl wiia dEw s,
&) framn wuTar 7 da AT €, OF SR S g
5~10 g9 A9T 79 fa#, I9F F1 T 97, a2
WAL 10 AE (TG TG &1 a7 AN KT HR A LT
faer, W0 A ol FR W E IEER W
BT | FAT AT A GaT A w fEAy ¢ s,
¥ fagr AT IO S_W § AT @7 § 9 faet W
i & g & W Ty g AR HAd Ay g
8, afee & o 746 &, nfe o amg oy &
#t oygedn ot g auy fqwdr w @ 9, =-H5T w1
T & 1 Oy Frafa & st gran W faem 2 wEW
i afed 97 mF afE, T9 R § 3-4
To foelt faamm, fag & 3-4 ®o fFet s
ggHT @1 51 %o A A€ freen & | ®oE,
R’

THE VICE-CHAIRMAN (SHRL S.S.
MARISWAMY): Mr. Rajnarain please wind
up.

st TR gEEr wmw 5 fame g difaa
% A9 ¥ dr T2, W w1 G ar 10 e
q

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): Only two minutes.

st ToATCEY : dY § 99§ 57 FEAT 9w
g Hafe ofedt o s FU g P oEwmer
srfrs qifady w1 sy ' g, T oga A
Foqat & 7 W A1 & fus av 35T &g 7 A
q ARG AN AR af * AGE ANTA
&1 a1 wgmd faw 10 AR vd S g 7o
agTE feT T @ ST ) AHE FQ §, AR
Fgd §, "fq #ed &, a1 98 WA T9 9T yuE
wET & fod qaw ), H A WRIAR T a3~
aarATe & fAve &, Agmd qErn SHaw WK aare-
arg F1 fa¥er &, ST g g fad e er . A,
A F g7 F GG TEDT FT FOAT TGAT §
fr = 39 g B B AifT & | stenfis geEm
AT ofy soOwe & 3w § A% gwEw &7 0w
W Araa Fr g i ST 6T feg @@

v i e e 47 g A e g |
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fgma difel &t 50 <o & Srer 9w @ FA-
F@E & A1 A G gt & sk g 7 w1 A
a1 gl & AT & T q i we gy, ;e
#7 T o A1 I T8 7wd 1 winfs Af9 &
am Afr ot T ar Ay ¢ wEr &0 qm A
T g 7 I Fg ¢ fw faey dw & fwiwow
foraey & oF IHE IT A § TR 9K IFHI
farsiy 4 €1 1 TR qIHre Y qr Arfa qA @ gHr
IW 1 g9a gu Al § , 9fF9 73 g 9
Afy 5t W & 8 dor 9 e ag T
THfARY A7 M & @ W A ohafy wew F
A AT T 9T FEI AN A ZAY HEE T
ghI |

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): You should resume your

seat now. There will be more opportunities
tomorrow and the day after....

=Y TAAEAN - {5 qge &7 wgr ov v qr faee
7% FE 7 A | 7N @ @ fawe o TWgw

# 9Em & @R ULEsw T & AY
FATFIL T BIE T | aHT fragafa 3q wmeg
F T TETHR FL G & | LT TIHALE-
Fom FT G | A TS FT AL gAT §—
¥ FaH1 UGIHFTT F7H & AU F7 gL @Al §—
T 1 FHAT & WG 7 T a1 98 Fo Hro
FRITHIETH, I FATTAH & AT & T FrIa
TR T I0WY T iswd 9% faw W)
g iRt safega-fardt & o gdiawr af)
3, wofd USETN ed & WM AR A
fEd |

Tio NI & 62 F AIA-wE 79 R gedfom
w1 AT 90 foFar ar |

THE VICE-CHAIRMAN : (SHRI S.S.
MARISWAMY) There are two more speakers.

oY TSATRMS  Igii g7 % 15 g § 39T
# faerd T § 3T qa ERAf & ueE & A
qifgd | I g A 5 AfafAfy IowmarR & &,
5 gfafafs avwe & Zrfoad & 3 F2 & &1, 1
TS TR F1 AT 1 FICERerT @1 sgfafadfeds
& WRT A FEET a9 | TF GHIC ITAFHI,
arfas, AL A7 AT sEAfE f 9 O
g g s d T fv oo wifgm &
AT % fagra 1 AT 79 &9 3 fora@ T
W FT IFTT FT A%, ALK F1 AR A%, GR=IIL
Ft R 7%, T AR dWA @ w9 e,
AT T AT & T2 v s 71 faedire o St
AF 1T s g TR |
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SHRI NIREN GHOSH Mr Vice-Chair-
man, Sir, the root cause of the economic crisis
1s that the entire policy of the Industrial Deve-
lopment Minmstry and the Gosvernment Is
directed towards nourishing and fattening the
monopolists, Indian and foreign, nuning the
country and ruming likhs of medum and
small entrepreneurs This 1s a relation bet-
ween the big business and the Government
whtch 1s 1nseparable like hips and teeth.

Let us begin with the Prime Minister’s
Address to the Federation of Indian Chambers
of Commerce and Industry in 1972

“%

Your address for one thing had many
new 1deas Tt was a forward-looking address
and I think that thus year we start on a more
cheerful note of cooperation and what I hope
is a sounder basts for a fruitful dialogue on
the direction 1in which our economy should
move Your statement that the members of
your Federation are 1n accord with the ‘socio-
economic objectives to which Government
polictes are directed’ 1s very welcome ”
There 1s no difference between the big

business and the Prime Mimster. This 1s
the Welcome Adress at the FICCI
Now, shall T tell you another thing °

{The Vice-Chairman (Shri V B Raju)
in the Chair} :

The  Associated Chamber of Commerce
and Industry, the biggest Chamber of the
foreign business to which the Governor-Gene-
ral as the Viceroy used to make his most im-
portant annual speech issued a secret circular
to their consitutents mn 1973 stating that the
new industrial policy of the Government
has been hammered out in consultation
with this foreien domnated Chamber.
That 1s where the Government and the
big business stand Now, Su, 1  will
give you certain figures You have sard
that this policy 1s for the overall balanced
industrial development of the country, to
develop a self-rehant independent economy,
to remove disparity and to give employment
But the policy has been directed just in the
oppostte direction  You will notice thus from
the figures that 1 am quoting Total -
dustrial lhicences to 20 larger houses during
the last 3 years were 247. But, of which only
27 licences were given for ‘the overall balanced
devclopment’ of the backward regtons They
don’t really touch the backward regions The
West Bengal Chief Mimister has been cons-
trawned to say that during 1973, Maharashtra
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had reccived 899 lettcrs of intent and 596 in-
dustrial hicences which were more than what
Was given to all the eastern States taken together
This 15 how the industrial licensing policy
1s directed It 1s directed towards the western
région only delibertely and all the bachward
regions have been neglected throughout
Of Course, Shri Siddhartha Shankar Ray
glves a twist He wants some  industrial
licences for the monopolies that are based m
Calcutta to which we are opposed He said
that 1f that policy was continued, the entire
€astern reglon would come down and along
with that, they would drag the entire country.
This 1s how the tndustrial licensing policy 1s
directed
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Now. L will say that you should study
figures from the Reserve Bank of India regard-
g the fabulous and fantastic growth of the
larger houses Even then, industrial production
1s stagnant Why? Assets have been fantastically
increasing and the industrial production i1s sta-
ghant. The number of licences to them is incr-
easing every year There are figures to show
that It is not because of lack of licences
that the production s stagnant The 1eason 1s
somewhere clsc  The reason is that these larger
houses give under-valuation of the turnover
and over-valuation of the procudtion costs.
This 15 the source of black money, and
that is accumulation of black money deliberately
made by showing the production costs
high and turnover low. So, large amounts
Just go nto thewr pockets And you see the
profit-making by these companies 1 will
give the gross profit figures for three years—
1970-71, 1971-72 and 1972-73 in rcspect of
327 companies In the first year, the gross
profits were Rs 554 90 crores, next year,
they were Rs 592 56 crores, and in the third
vear, they were Rs 602 17 crores. The gross
profits are increasing The profits after taxes
in respect of the first year were Rs. 424 20
crores, Rs 444 88 crores 1n the second year,
and Rs 447 92 crores 1n the third year The
retained profits were Rs 151 35 crores, Rs
147 83 crores and Rs 137 69 crores respectively.
$o, the major amount of profits has been dis-
tributed as dividends, bouns, shares, etc
Nearly Rs. 200 to Rs 250 crores have been dis-
| tributed each year as dividends, as bouns,

shares and all that  And the growth rate ot
big business has been fantasuic  And heences
are there But the industrial growth 1s stag-
nant.
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Now, Sir, I will give another figure—the
growth rate between 1964 and 1971 In
respect of the Burlas, it was 75 per cent, 210
per cent in respect of the Imperial Chemlcal
Ind istries anl 300 per cent in respect of
Mafatlals There 1s a fantastic growth ot the
big business, yet the ndustrial  production
1s stagnant And 75 larger houses domunate
the entire 1ndustry The foreign caputal
nvested 1n the private corporate sector 1Is
Rs 2000 crores In the coiporate sector,
they are holding the strategic heights Morover
Sir, what 1s thus policy of industrial develop-
ment 2 Mr P N Haksar, in an unguarded
moment says that the entire policy of the public
sector 1s designed to subscrve the private sector
That 1s the policy of industrial development
that 1s being tollowed And thatis Mr. PN
Haksar, ex-Principal Secretary to the Prime
Minuster of Inchia Then Sir, it was said
that steel prices have been equalised No-
where in the world has such a pelicy been pur-
sued. Coal has been subsidized for long
distance haulage What was the reason given
for that > An overall balanced development
and growth of India as a whole

Sir, the figures that [ have quoted and
the statement that has been made by the
Congress Chief Minister of West Bengal prove
clearly enough that equali.atton of steel price
and subsidy on coal freight has not and will
not serve the purpose The backward regions
will remain backward Only Maharashtra
and Gujarat will have indusurial growth, but
the poor continue to be exploited there

all the same
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SHRI C SUBRAMANIAM West
Bengal 1s the worst sufferer
SHRI NIREN GHOSH It is your

Congress Statc  That 1s the dificulty  Since
he has raised the question, I will give some
figures The deciine 1n the industrial develop-
ment tn West Bengal began 1n 1957 and during
the following decade, between 1957 and 1967,
before the U F Government came to power,
the State could obtain only 1100 and odd
industrial licences as aganst 4000 and odd
by Maharashtra and 3010 by Gujarat Cor-
rective steps to eliminate this distortion were
promscd i 1970 by Prime Minister, Mr
Indira Gandht

But, the trend persisted For instance,
in 1971, West Bengal obtained 58 letters of
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intent s agamst 244 by Maharashtra
and 104 by Guarat The figures for 1.72
were 47 for West Bengal, 197 for Maharashtra
and 95 for Guarat Again, during the period
between January 1973 and January 1, 1974,
West Bengal got 62 letters of intent ard 41 1n-
dustrial licences as against 240 ard 170 bagged
by Muaharashira and 98 and 75 by Gujarat
So, this 1s clear This policy of steel equah-
satton price and the coal subsidy on the coal
freight charges do not serve the purpose of
balanced development It has been delibera~
tely distorted This region 15 far away from
the indistrial raw materials sources It in-
volves a tremendous cost to the country, but
no balanced development of India

What about the hire-purchase scheme
to the small entreprencurs ’ The entire
thing has gone to Maharashtra  Bihar

has not got anything May I know from the
hon Minster, Mr Subramaniam,  why
Telco was given hcences for Maharashtra
and not Bihar after Rs 80 crores of compen-
sation money of Tala’s Central Bank of India
were allowed to augment Telco’s capital—the
under-developed State Bihar was deliberatedly
neglected. It 1s from Bihar that Telco has
earned 1ts profits and 1s continuing to earn
profits.

As regards Philips T will talk about 1t
on another occasion.  But, something 1 should
sdy now, as to how 1t 1s dealt with Two
letters from the West Bengal Government,
not from your Government, from Governor
A L Diasand S S Ray say that Philips have
shufted part ot their manufactering activities
without authorisation from West Bengal to
Maharashtra. This s how the Company
has been encouraged and permutted to expand
but outside West Bengal by this Industrial
Development Mimstry This 1s the charge
I make. There 1s a letter from § § Ray
Government of West Bengal chargimg that
Phillips Ltd’s licences for Maharashtra’s
have been pre-dated in order to issue several
licences for the philips manufacturing umits
tn Maharashtra and a forged document was
tsed  That 1s the charge of the West Bengal
Government of the Congress Chief Minister,
S S Ray, and I should like to say m this con-
nection that a false statement was gven to me
1 this House when I put a question The
question raised by me was wheher the emplo-
yees Philips gave any letter to the Prime Minis-
ter’s Secretariat that Shn V M Nayyar and Shn
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Ramaswami, the officials on the negotiating
team for seven year expansion programme
of Phillips Ltd have been illegally entertain-
ed by Philhps of their expenses in Europe
They said that no such letter was received by
the Prime Minster’s Secretartat I have
been given a copy of the letter and I have sent
1t to the Prime Minuster Then again another
employee wrote a letter to the Prime Minister
and gave a copy to me I have sent that 100
to the Prime Minister I have agatn written
to the Prime Minister but I have not recewved
any satisfactory answer so far, These two
officials are corrupt officials and are encourag-
ed and abetted by this Mimstry. The two
offictals are VM Nayyar and Ramaswam
This 15 how things are happen ng

As regards small entrepreneuvrs, 1000
applications were received from Bihar and they
were allowed 3 There were 23 applications
from Maharashtra and they were given double
te , 46 This 1s how you develop backward
areas

I call for the abolition of steel equalisation
price or the basic mdustrial raw materials 1n-
cluding petroleum products, o1l cement, cotton
otlseeds, 1 ¢, must be equalised

This 15 a diserimunatorv policy that you
are persuing [ make this accusation openly
and clearly because you have been permutt-
g them for over a 1o1g period of ttme  We
have got to balance development as a whole
But you are disrupting the economic fabric

[ 22 APRIL 1974 ]

of India, that 1s what you are doing

(Tume bell 11mgs)

Then, Sir, he has given a false statement
in the Annual Report that 15 placed before
the country But the Economic Survey of
the Finance Minuwstry says extacly the oppo
site of what Mr C Subramamiam has said 1n
his review He has promised better pro -
pects and growth rates I can quote if ther.
1s time

THE VICE-CHAIRMAN (SHRI V B

RAJU) You need not
SHRI NIREN GHOSH Yes 1 will
He took halt an hour No, I wont

listen this time This favouriism 1T am not

going to entertain

THE VICE-CHAIRMAN

You alwtys |
co-operate with the Chair
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SHRI NIREN GHOSH I will have
my time—and adequate time (Interruption)

This 1s what the Report says

“An adequate and timely monsoon has
presaged a wellcome revival wn the produc-
tion of a number of agriculture-based indus-
tries such as cotton textiles jute manufac-
tures, sugar and ‘anspati >

N
This 1s aboslutely false The Economic
Survey says just the opposile, except sugar,
every industry has registered a dechme This
1s the Report of the Industrial Development
Minu try.

Then again, I should say, out of the 56
big firms of large houses the 1illegal expansion
of whose capa.ity they have allowed, 16 are
foreign firms all are big monophsts And
there 1s the Sarkar Commussion which 1s sup-
posed to Investigate 1nto the malpiactices
of ndustrial licensing brought out by the Dutt
Commttee Report, and 1t 15 going on and
on But these 56 firms which have expanded
their installed capacity have been regularised
These arc all big conrerns I can read ot the
names but it wiil take a lot of time and so 1
am not doing it But 16 of these are foreign
firms and this s the policy (Intcriuption)
1f any poor woiker or poor employee had been
gulty he would have Leen sacked tut here
monopolists wre Leing rewarded for violation
of law and nooady knows what will happen

During the past three years you have
approved 500 foreign collaboration agree-
ments This huge lList you must have seen
But these are not sujbect-matters of inquury
Each and evuy year, (in the name of technical
know-huw which can be indigenously produc-
ed. they are sanctioning toreign collaboration
and foreign capital 1s now dominating our
economy That 1s the pass it has come to
I will now guwe certain facts

THE VICE-CHAIRMAN (SHRI VB
RAIU) You make your last point

SHRI OP TYAGI (Uttar Pradesh)
Let him take s full time

THE VICF CHAIRMAN (SHRI V B
RAJU) He has taken his full tume

SHRI NIREN GHOSH Forty per cent
of the production of biscuits 1s by Britanma
which 1s a foreign conceri  Total prodi ction
18 62 to 72 tho sands and Britannia’s 1s 25,0000
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In 1971 total production was 64.000 out of
which Britanmua’s was 26,000; 1 1972, out
of 69,000 Britanmia’s was 29,000 Whereas
every bakery 1s starved of flour and wheat,
where from is this forelgn monopoly procuring
this much amount of wheat and flour * What
does the Industrial Development Mimuster say ?
It shows how he 1s favouring this company.

An 1quiry has revealed that colgate has
been selling not only what thc company pro-
duces but also a few products which 1t gets
manufactured 1 other units and allowing such
prodncts to be sold under its own brand name
While these prodncts are manufactured for
Colgate by outside agencies with indigenous
raw materials the company reaps unreasonable
profits to the detriment of the consumer and
small umts which produce st ch products This
s the Indnstrial Development Minsstry

THE VICE-CHAIRMAN (SHR1 V B
RAJU) And lastly

SHRI NIREN GHOSH  Agan, cos-
metics, tyoth power facial cream, shaving cream,
hatr o1l, shampoo, brilliantine, etc, are sup-
posed to be in the smallscale sector But
what happened ? Annnal nstalled/sanctioned
capacity of Colgate-Palmolive as reported
to the Mumstry of Indrstrial Development,

that 1s, quantity per annum it kilos s shown
here

Tooth Powder 2,72,160
Tooth Paste 5,60,687
Face Cream & Snow 81.648
Powers & Talcum 7.89,320
Hair O1l & Shampoo 9,47,112

THE VICE-CHAIRMAN (SHRI V B
RAJU) : What 1s the use of giving all these
details ?

SHRI NIREN GHOSH These are the
sanctioned capacities They have trebied
their capacity. From 2 lakhs it has gone up to
14 lakhs m the case of tooth powder With
not a single pre of foreign investment they
are carting away profits to their country of
origin. It 1s a hundred per cent American
Company and how could all these things hap-
pen without collusion between the ofhictals
of the Industrial Development Ministry  or
the Mutuster humself ?  How can this happen ?
How can the service charges payable to the
parent company in America rise from 500 to
5000 doflars ? How did the Reserve Bank of
India approve of this.
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SHRI A. G. KULKARNI . What 18
that document you have got ?
SHRI NIREN GHOSH  If you are chal-

lenging I am prepared to place it on the Table
of the House
(Interruptions)

Then the Departments which are supposed
to buy from the -mall scale sector have not
done so ¢ g the Defence department . This
1s how you are runming the show. 1In the name
of diversification larger houses, Indian and
forelgn. have been allowed to entcr the fishing
industry Unuon Carbude, a mujti-national
company. has entered the fishing 1ndustry.
It 1 a disgrace. This mult-national corpora-
twon 1s charged with wviolation of foreign ex-
change regulations; 1t has also been alleged
that this company 1s engaged 1n spying activities
1n the Indian sea coast (n the name of fishing.
Yet this hasbeen done and thousands and
thousands of fishermen have gone out of em-
ployment So the entire thinking 1s utterly
wrong. [ sayitis a right reactionary policy.
The whole thing 15 weighted n favour of the
monopolies and monopoly 18 the source of right
reaction [ say that right reaction 1s throvghly
entrenched n this Government headed by
the Prime Minister Mrs Gandhi  There 18
some right reaction, 1 agree outside the Cong-
ress but 1t 15 the Congress Government which
poses the greatest danger to the peoples of
India. They have brought this country to
ruin through their industrial policy. T thunk
you can never get the co-operation of the
backward States the way you have dealt with
them. The entire policy of 1ndustrialisation
has t» be thoronighly changed

One word more Mr. T. N Singh has cited
China. 1 say foran under developed country
Korea, China and Vietnam are the best €x-
amples. You have now a dependent economy,
a thoroughly dependent economy. monopoly-
donunated economy, anti-national economy
which 15 spelling 1uin to the country bringing
ecanomue  stagnation, nflation and all that,
The industrial deveiopment policy that has
been pursued so far 1s reactionary.

THE VICE-CHAIRMAN (SHRL V B
RAJU) All night, that will do You have
exhausted your vocabulary

SHRI NIREN GHOSE This 1s the self-
rellance which 18 being bwilt  Produc-
tion 1S (ncreasing annually, but that 1s
not on the path of socialsm  You Jtake
a lesson from those countries whereby
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you are selling our country to the monopolists,

Indian and foreign, hand and foot You have
brought the country to ruin
THE VICE-CHAIRMAN (SHRI VB

RAJU) You are repeating

SHR1I NIREN GHOSH Your Muustry
1s one of the principal Minstries which are
responsible for all this corruption that 1 have
cited, for the distortions and for the favouri-
tism that has been practised That is how
they have neglected the backward States like
Assam, Meghalaya Tripura, Kerala, Madhya
Pradesh, Andhra Pradesh, West Bengal and
Uttar Pradesh, particularly eastern UP.
This has been done deliberately and you have
come to this pass  So I call for a change and
end of monopoly No more licences to these
monopolies should be given

THE VICE-CHAIRMAN (SHRI V B
RAJU) Thank you Mr Babubhai Chinai

SHRI NIREN GHOSH If the nght
reactionary policy that 1s pursued by the
Government 1s not changed and completely
done away with, we are heading towards chaos
and nobody can prevent it and 1t will go to
the credit of this Government and to this parti-
calar Minsster who, at the dictates of the World
Bank and the Americans, devalued the currency,
along with Shri Asoka Mehta, in those days
He is the blueboy of the monopolists

SHRI BABUBHAI M CHINAI I am
thankful to you for calling me ..

Y TAAATTRAS : TF AT TG &1 AT TR0 |
& gugar g {5 TAST S@aar qat gmr 1wt
# Mg AT 4z FAW FAfAC w7 qTq wig fad
ot #1 @g dT afag )

THE VICE-CHAIRMAN (SHRI V.B
RAJU) The pont 1s this Please hear me
Thus discussion 1s under rule 176 and the debate
must be concluded on the same day It cannot
be postponed.

Y TraAraw 39T AEr & 1 Tg ©F &1 T
R |

SHRI TN SINGH Let me make my
submussion The whole House sitting here s
afterall the supreme authority and, if with the
consent of the Mimster, tt 1s agrced for the
convenience of the Members of the House
that the Munuster shall reply a day after—not
today and not tomorrow—where s the objec-
gon? We want to hear im At this hour
it 1s better that he does not speak
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)t Ty 9w Al &7 gH A |
IS & TAY KT F IAFT AqT AT @A AR )
(Interruptions)

THE VICE-CHAIRMAN (SHRI V.B
RAJU) If Members had kept to the time-limit
we could have finished this discussion

SHRI BABUBHAI M CHINAL Mr. Vice-
Chairman, Sir I promise that I will adhere te
the time-limit

THE VICE-CHAIRMAN (SHR1 VB
RAJU) I have not referred to you

SHRI BABUBHAI M CHINAI 1 am
gIVINg You an assurance Sir, I am glad that
Gvernment have created a separate Depart-
ment of Scence and Technology In our
country the development of science and 18
application 1s vital for the industrial growth.
I am going to speak only on the Department
of Science and Technology In our country
the science policv has had a chequered history.
During the British regime, there was slow tran-
siion of scienufic knowledge, despite close
and long contacts with Luropean sclence
during its very creative pertiod In post-inde-
pendence period, the national Government
led by Pandit Jawaharlal Nehru firmly believed
that science and technology held the key to
\ndustrialisation and set up a chain of national
research laboratories But ndustral research
laboratories were established at 2 time when
there was no genuine oOr precisé appreciation
for them Neuther the givers nor the receivers
knew what to do. The Scientific Policy Reso-
lution introduced by Pandit Nehru 1n Parha-
ment 1n 1958 merely indicated Government’s
firm resolve to support scientific and
technological effort 1n the country. It
did not, however, specify any target
nor did 1t suggest any operational strategy. It
was more like the Directive Principles of State
Policy enshrined 1n the Constitution However,
since the enunciation of the Resolution, the
scientific empire grew rapidly and extended
to every concevable field of human know-
ledge At the policy-making level, scientific
activities were more and more instituttonahis=
ed While a Scientific Research Division
was created 1n the Planning Commussion to
integrate scienttfic and development plans,
there was little coordination of screntific acti-
vities within the framework of the National
Plan and was mamly concerned with formulat-
ing research schemes of the CSIR and allled
mstitutions  Similarly, the Scientific Ad-

6 P.M.
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visory Committee of the Cabinet continued
to we rk on ad hoc assignments until the Com-
mittee on Science and Technology was set
up in 1968. This body worked with wider
" terms of reference and instituted a number
of study groups in selected areas of scientific
and industrial research. The Committee no
doubt attempted to develop some tentative
guidelines for R&D activities and the establish-
ment of a high-powered body, namely, the
National Committee on Science and Tech-
nology in 1972 to prepare a comprehensive
science and technology plan for the country
was a step in the right direction. The creation
of a separate organisation of science and tech-
nology was with a view to specifically end
the isolation and irrelevance in which science
and technology has been fostered hitherto.
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Despite the impressive infra-structure for
saience and technology built up over the past
35 years, oar national science policy is still
under disarray. [t has been a dismal affair,
patronised by Government, managed by burea-
ucrats, and neglected by industry. The Res-
search has so far been an esoteric exercise,
patents and publications being the main yard-
sticks of its achievements. Commercial uti-
lisation of prod.icts and processes, though
not actually frowned upon, received low prio-
rity in the research programmes. Links be-
tween indastey and research are still very weak.

.., In the absence of distinct tasks, science
policy was distorted by the pressure or per-
sonality of those at the helm of scientific affairs.
The resulting situtation has been well summed
up by the National Committee on Science and
Technology, as follows :—

“There has been no explicit policy on the
level and allocation of funds for scien-
tific and technological activity, well over
80 per cent of which 1s funded {rom the Central
Exchequer. Each agency has submitted its
proposals to the Planning Commission;
the Commission has apprised them primarily
from a financial point of view, endorsed the
plans largely unmodified and recommended
their funding to Government. Government
in turn, has accepted these recommenda-
tions and taken them to Parliament which,
in large measuge, has been generous and
voted the funds asked for. In sum, the over-
all funding of scientific research has been
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- of the agencies and institutions concerned than

by considerations of the economic or social
importance of the fields.”

I hope this sort of a situation will not
be allowed to develop, since we have a separate
department for science and technology. Its
primary tasks should be to plan and develop
science and technology in the country and
its commercial utilisation. It should lend
its energy to the co-ordination of various
science and techmology activities 1n several
sectors in the country.

The real problem faced in India regard-
ing R & D are very different from those of de-
veloped countries like Japan due to the diff-
creaces in the state of their economic develop-
ment. I feel that it may not be proper to
measure the problems as are faced in India
with the same yard-stick applicable to other
countries. While fundamental research is of
course important in so far as [ndia is concern-
ed, the R. &'D. efforts of industry should take
,into account the two main elements of national
policy, namely that of self reliance and employ-
ment and all efforts directed towards meet-
«ng those two objectives. Some major areas
of research and development can be identi-
fied with reference to these objectives and one
of them easily is import substitution.
There is tremendous scope for undertaking
R. & D. in the field of scarce raw materials,
the development of which can bring in consi-
derable foreign cxchange savings. Similarly,
all effort should be devoted to find the use
of alternative fuels as the oil crisis is going
to be severe. Process development, optimi-
sation of capacity and product improvement,
are all essential aspects of developmental work
in an industrial organisation. By and large,
the entreprencurs are concerned mainly with
the increased efficiency and productivity of the
resources employed, and as such, these should
form major objectives of the R. & D. efforts.

This brings us to the importance of appli-
ed research. Applied research and its-end
product technology, naturally, depends on
the stage of development of the economy and
has to be related 1o the specific requirement
of each industry,

In the uitimate analysis, applied research
means not only the development of processes
and know-how, but also the design and plant

decided more by the absorptive capacity | engineering necessary to translate such knows
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cial basis. In turn, this again means that the
frutts of research appropnate and suitable
for industries, at particular points of time will
have to be tried out on pilot plants and then
developed further to be sold as complete plant
design 1ncorporating the process This 1s,
of course, a specialised function that can be
undertaken by only specialised agencies having
the necessary expertise and engineering and
designing capabiities

181

There has been a lack of communcation
between research institutions and design en-
gineening firms necessary for the commercia-
hsation of research results. Nor 1s there an
effective plan for selling the research results
to industry by the research institutions. A
process becomes economically meamngful if
it 1s accompanied by the plant design and en-
gineering. Even where foreign technology
1s imported, in most cases, the necessary plant
and equipment also had to be bought from the
suppliers of technology. The dependence
on foreign equipment can be greatly reduced
if design engineering capacity is adequately
developed within the country.

In so far as research within industry 1s
concerned, 1t 15 2 continuing process depending
on the capacity, resources and needs. The
R. & D. efforts can, however, be made to step
up by some swtable adjustments in the various
polictes such 1s industrial and import licensing.
Laboratory research; pilot project experiments,
commercialisation, etc. are various steps
towards one goal and they have to be pursued
to the logical end. Faced with difficulties
in obtaiming foreign collaboration, some en-
trepreneurs have successfully developed indi-
genous know-how. But it is here that diffi-
culties are often faced. There have been cases
when by the time indigenous technology was
developed, the entire capacity in industry was
supposed to be licensed and the parties spend-
ing therr time, labour and money on research
and development were being left high and
dry. T suggest that wherever the firms
have theirown R.& D facilties and wish
to establish capacity based on their own re-
search results, a liberal view of licensible cap-
aty should be taken and parties should be
issued 1ndustrial licences icrespective of the
fact that for the time being the capacity has
been fully licensed.
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Undertakings which have thew own re-
search programmes should be sanctioned ne-
cessary foreign exchange for importing such
equipment and machinery as may be consi-
dered necessary to enable the use of indigenous
know-how.

For the import of scientific equipment,
designs and drawings, a certain amount
of free foreign exchange should be made avail-
able as this will do away with the need to make
such tmports against tied loans or foreign ex-
change avauable through financial nstitutions.
Similarly, whenever any research institution
imports any equipment for the purposes of
research, no import duty should be levied.

Finally, research nstitutions are very
important Allocation of sufficient funds is
equally necessary to carry on research. More
immportant than all 1s the environment that
is provided to the scientists to go ahead with
their tasks In my opinion, our scientists
have been working 1n indifferent cucumstances.
They are all geniuses, whether we like 1t or not.
Therefore, Government should create a
congemal atmosphere and give suffictent in-
centive to carry on research work. Thank
you.

SHRI D. D. PURI . Siur, I have a sub-
mussion to make. As far as I have been able
to read thc rules, there 1s no provision that
a debate under Rule 176 has to conclude on the
same day There are only two provisions
and we have observed both of them 1n the
breach Rule 177 says that the maximum
time that may be allowed 1s 24 hours We
have now debated 1t for four hours and ten
minutes. Rute 179 says that the Chairman
may, if he thinks fit, prescribe a time Limit for
speeches Bothwe have observed in the breach.
My submission s that Members have
made suggestions for a period of over four
hours and if we expect the Minister to deal
with all the observations or even most of the
observations, it would be only fair if he takes
at least one hour. Therefore, the respect-
ful suggestion that 1 am making s that the re-
ply of the Minister may be held over till the
day after tomorrow.

SHR1I OM MEHTA ' No, S Gene-
rally 1t 1s the practice that 1t 1s finished on the
same day

SHRI T.N. SINGH
decide.

SHRI OM MEHTA :
House take a decision.

The House can

All right, let the
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SHRI T.N SINGH If the Munster
agrees, why should 1t not be allowed ? Weall
want him to speak for one hour.

. & gt oA qfew @ wgay S, fro
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SHRI OM MEHTA Sir, this was the
suggestion of the Opposition parties and we
agreed to their suggestion that the working
of four Munstries will be discussed in this ses-
ston and four days were fixed for this purpose
In the Business Advisory Committee we took
the deciston  If to-day we postpone the re-
ply, naturally the time of the other Minustry
on that day will be curtailed. If they are
prepared to curtail the tuime of that Minstry,
then we can agree  Otherwise, 1t will be very
difficult

SHRI TN SINGH
sal for one hour more

SHRI DD PURI Sir, the total time
for the four Minstries may still be retained
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We have already

as four days If necessary, we can sit a little
longer

SHRI RAJNARAIN Now you are
walking sense, ,

THE VICE-CHAIRMAN (SHRI V B
RAJU) The question is completing the
business of the House. Now 1if the leaders

.t em—aty vr Al L MLLL L /a1 Q A,
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of the parties agree and the House agrees that
they would complete the business in the al-
lotted four days’ time, I think we can constder
it

SHRI OM MEHTA Yes, on Thurs-
day we will be having the other Ministry
for discussion On that day the working
of that Mimistry wul have to be finished and
before that the reply of the Mumster will be
there.

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) If the Members had kept to their
time, we could have fimished 1t to-day. I
do not think we will have this complaint the
next day Parliament shall not shirtk sitting
for more time. But anybow, I would like to
take the consensus of the House Is 1t the
pleasure of the House to have the reply
of the Minister on a subsequent day ?

Yot w6 § 0

SHRI T.N. SINGH - Yes.

THE VICE-CHAIRMAN (SHRI V B.
RAJU) . The House stands adjourned till
11 AM. tomorrow

The House then adjourned at fifteen
munutes past six of the clock till eleven
of the clock on Tuesday, the 23rd
Apnl, 1974,
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